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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
IN
ORIGINAL APPLICATION NO.252 OF 2023

IN THE MATTER OF

BHERA LAL GOYAL & ORS. eereeer. APPLICANT(s)

VERSUS

MINISTRY OF ENVIRONMENT,

FOREST AND CLIMATECHANGE ... RESPONDENT

COUNTER AFFIDAVIT ON BEHALF OF RESPONDENT NO.1 (MINISTRY OF
ENVIRONMENT, FOREST AND CLIMATE CHANGE)

I, Dr. Veenu Joon, daughter of Shri R.K. Rathi, aged about 46 years presently working as Scientist “D”
in the Ministry of Environment, Forest & Climate Change (MoEFCC), at _New Delhi, do hereby, in

my official capacity, solemnly affirm and state on oath as follows: -

I, That I am acquainted with the facts and circumstances of the instant case and duly competent
to swear the present affidavit on behalf of the MoEF & CC on the basis of the official records
maintained therein.

2. It is submitted that the contents stated in the instant application are denied unless specifically
admitted in this counter affidavit. I crave leave to file further additional affidavit, if and when
required.

3. It is humbly submitted that the National Environment Policy, 2006 defines “Eco Sensitive
Zones (ESZ)’ as areas / zones, ‘with identified environmental resources having incomparable
values which require special attention for their conservation’. The purpose of declaring ESZ is
to create some kind of “Shock Absorber” for the specialized Ecosystem, such as Protected
Areas or other natural sites. The ESZ is meant to act as a transition zone from areas of high

proteetignto-areas involving lesser protection. The main objectives of the ESZ inter-alia

Sll_il ame fiespect fo.e virqnmental parameters; and
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amongst others include:

i to maintain the response level of an ecosystem within the permissible limits with

respect to environmental pararoeters; and

ii.  to notify the area as an Eco- sensitive zone based on its need for special protection
because of its landscape, wildlife, historical value, etc. and to regulate the
developmental activities in order to maintain the carrying capacity of that area and to

ensure sustainable development taking into consideration the needs and aspiration of

the local people.

4. Tt is submitted that a thorough and consultative process is followed by the answering respondent
Ministry i.e MoEFCC in finalising declaration of ESZs around National Parks and sanctuaries
(Protected Areas). Proposals are received from the State Governments / UT administrations and
are scrutinized in consultation with the Wildlife Institute of India and published in the Official
Gazette of the Central Government both in Hindi and English and uploaded in the public
domain for 60 days for seeking comments of concerned stake holders. The comments so
received are compiled and scrutinized and observation of the concened State Government / UT

administration is sought on the same. The Proposal is thereafter placed before an Expert

Committee for Eco-Sensitive Zone comprising of representatives of:
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5. It is submitted that based on the recominendation of the Expert Connmttc&(ES the Ministry

MoEFCC

Indian Institute of Remote Sensing/Indian Space Research Organization.

Ministry of Jal Shakti.

Ministry of Rural Development

Forest Survey of India.

Town & Country Planning Organisation, Government of India
National Tiger Conservation Authority

Wildlife Institute of India.

GB Pant Institute of Himalayan Environment & Development.
Indian Council of Forestry Research and Education

World Wildlife Fund.

Zoological Survey of India.

Botanical Survey of India.

SACON.

The maiu objectives of the ESZ inter-alia
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It is submitted that in the instant case the draft ESZ Notification has been published vide number
S.0.No.1960 (E), datea 18.06.2020. The ESZ extent ranges from of 0 (zero) to 5.0 kilometers
from the boundary of Kumbhalgarh Wildlife Sanctuary. A copy of the said draft notification is
annexed herein as ANNEXURE-R1/1.

It is humbly submitted that representations / comments on the aforesaid draft notification were
received and same were sent to the Chief Wildlife Warden and PCCF, Government of Rajasthan
vide this respondent Ministry’s letter dated 20.10.2020 seeking views/comments of the state
Government of Rajasthan. A copy of the ictter dated 20.10.2020 is annexed herein as
ANNEXURE-R1/2,

It is submitted that thereafter the said draft ESZ notification of Kumbhalgarh Wildlife
Sanctuary was deliberated in the 43™ Meeting of the Expert Committee (ESZ) in its meeting
held on 20.11.2020, wherein, Chief Conservator of Forests Government of Rajasthan was
present. [t is submitted that the Expert Committee was also informed by the representative of
this answering Respondent No.l response to the comments/suggestions received from the
stakeholders trom the State Government of Rajasthan is not yet received. That in the said 43™
Meeting, the Expert Committee had observed that the State Government need to go through the
public comments and its views need to be furnished at an early date. A copy of the 43™ minutes
of meeting held vn 20.11.2020 is annexed herein as ANNEXURE-R1/3.

It is submitted that based on the deliberations held, the Expert Committee decided that the
finalization of the diaft notification may be deferred pending response of the State Governinent
on the issues/suggestions received from the stakeholders on the draft ESZ notification.

It is submitted that vide letter no. 25/8/2020-ESZ, dated 06.04.2023 of the answering
Respondent 1 (MoEFCC), informed the Principal Chief Conservator of Forest State of
Rajasthan (Respondent 3) and the Chief Wildlife Warden, State of Rajasthan (Respondent 5)
that “the validity period of draft notification published vide number S.0 No.1960 (E), dated
18.06.2020 has now lapsed, in accordance with the provisions of the Environment (Protection)
Rules, 1986 and the State Government have been requested to submit a fresh/revised proposal
for re-publication of draft ESZ notification. A copy of letter No. 25/8/2020-ESZ, dated
06.04.2023 of this Respondent 1 addressed to respondent nos. 2 & 3 informing the lapse of the
validity of draft ESZ notification dated 18.06.2020 is annexed herewith and marked as
ANNEXURE- R1/4.

It is submitted that construction of new commercial hotels and resorts are not permitted within
one kilometre of the boundary of the Protected Area or upto the extent of the ESZ, whichever

is nearer, except for small temporary structures for eco-tourism activities.

L)

1t is submitted that the Respondent ﬁqi:rl-,—'t‘il-]—éwt)t in receipt of any request /proposal
G T i o
from the State Government of ?}a@iﬁ@h for "mﬂ‘;\hca n of a draft ESZ Notification around

e,

Kumbhalgarh Wildlife Sanciu/a .
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13. It .5 humbly submitted that the answerirg -..spond: .t without preiudice reserves his right to file
an additional affidavit at a later stage, if so necessary.

14. Tt is humbly submitted that in view of the above mentioned facts, this answering respondent
Ministry bumbly submits that the Hon'bie Coust may pass such order as may deem fit in the

interest of justice.
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I, the above named Deponent, do hereby verify that the contents of the above affidavit are true and
correct to my knowledge as per the records of the answering respondents. No part of it is false and

nothing material has been congealed there from. .
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q. 1744 7% feoit, JEeafRia, S 18, 2020/9A%S 28 , 1942
No. 1744] NEW DELHI, THURSDAY, JANE 18, 2020/JYAISTHA 28, 1942

TR, A9 I AT TREa Jarag

FagEar
< T3, 18 779, 2020

Frar, 1960(s).—srtag=T & Fatifaa o, BH sy &3], ggtager (Jen) sdafaes,
1986 (1986 =T 29) Ft & 3 Ht ITAWT (2) F TE (v) 57 G (xiv) TIT STURT (3) F AT 47T IT&T
(1) 2 9= ST T TN B7d FU, T Heq & I5q17 Sl g, TIFr (#7er) iy, 1986 #
ffaw 5 % IufiEm (3) N SR, TEHRT £ FEFR & o gwide By o@r 2; GFe a9
T 2 ot &91EaT §, 3R 75 g5 o s @ & 57 wrew Hffgeer w, 39 At 3, ey @
wfergEaT 1 Hafde F07 a7 g F AT G TTaq] TR F IqTed FIT &Y ST §, " o
Hate v qurhy 77 A IFF g o= G s,

e g 2feE, o e A=A A sofAy wnal o ady § g sl Ar g7 I F g
7z e wEfg F iae, =0 F@r zer B B e F o, oy emafw o g |,
TRTRLY, I 3T T TR 7o, R waiaeer v= 9, SR G AL, A, A8 ReedT-110003 #
7 -7 esz-mef@nic.in 77 ™Tea &7 % |7 57Fa7 £

2078 G1/2020 £
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2 THE GAZETTE OF a[@ -E){TRAORDmA.RY [PART [I—SEC. 3(ii)]

FTEY S RET
FHACE Tedoiid FTHATT 3= (@eil % Taw AL TRTE4 AR worredt # & v § Rug § s g
=t oTg¥ "SeE Y ¥ ouv & Rk 80 Frirfiey # R §1 WMt w9 ¥, stwamoT 73002 - 73930 ¥
Ferie #f% 2500 — 25040' T sErrer & fi o & v 95 610.528 ot fiwiidlex % drwer # e g 2,
ST TTSTeATe X5 & USTEHE, ITell S 3599 et 6 ageie § fug §;

R, MR TSI THATUT SXTawt F URTET avt oK afEm ¥ fRum g XRee ¥ i
arfcferfaeft arare=er awmaT §1 FverTs weifEal 9 afte, YREw § qF @ de e s w5 e
FLAY §1 TG FHONTE e T UETET F Suv R §, S wiesdt ¥ forg sewdor §1 q&f wrr ) sfdsmar
ATOrT T % & 3500 thie ¥ ATAF S q% §; Faf AHART F7 GfRH AR AETE g6 i &
aeer ) v ey wemsia 93 ST 8, 9 Age F1 30Y ATAF a@TdT g, g oF 5 af Sy
STe &1 & a9 et Yar A ST g1 $Ha QAT W § 9419 TS 6 wld g, St 597 o @rE) § Ay
&1 afSaeft 7o ux qut Srer SEr Al SR g, TEET, AT SR S F w1 & agar §, 98 o o+
& Agra® At g o7 . e ¥R § & 31 S g

IR, FaeTe F=ei Aoy H fafge amw i e Sieelg s aveaf@ @1 sy § qen
FIEARAT § T (FFHOFT F2g), U (AHERET ASHIBIAN),SH] AT (FHAar [Feidia,
FHAN(FHAFT AATe), TG (FT FfSHIAT), QT (7ol ArTerle), S, o9&t (Feroe vaerd])
AR (FAITH FgElanifadn), e WiE (Fa@fagr dew),  Hhe  [@NE  (gefEfear
sierTareran, w4 e (sfeafoer yidv), Rares (s dvgaiar), dmst (F7h g,
ST (FFIIFGH TABHATT), TGEH, $F (G GRIFI, OF (FFiiegw i),
(errdizreT €2, S (Ferfaa guavias), wian, i (9797 FFian), au« (Fh=sy F27),
HeATT (FI7ed 14T d3ial), QTEsT (1247 TiTeqal), FTHAT (F1997 [egen), e (Ffoar §9), 1=,
AT (FRdar fAwm, s (FReqr Hafennm, ey (srmedfer fwy), S (fEiare
TG ), SRR (3geA97 @faw), AT (FEAHr dfewiaAnad), 9T @ra’ (gEheT
gaden, Watfl. (gfaes &), a= (fger FaeEm), s (fga S, = (R
RISTSITET), T (FeTRIIa T Hiern, SFTATE (TeRfa97 HATA9%37), €T aTaT (41397 §ivga), T
(@fagr darewy), g (Far Rferarsiforar), [0 (far Bk, s (glarafaar s2eifan), she
(fFA7IewelT gadad), NaAT (Fraar FIE=1G5), TR (FH34T daHlase), daans (faifaar
S AHT), TEE (FEHT §19%0), SEAT (Fifrder 3%, ¥k AW (AT gHew), F97 (AIgET
FRIFFAIG), ST (FHAT Siciee), e (f[Feemifaes gon, wa (7iRar f[Aaen), fawmt
(sTifae fFaetar), GamadY (FierErva gieasaren), T (F1afaer Sadig), Sl (2Xpadr 394),
gl yueht (29Rgy §fewn), Qevar (Siafaar sgoren, sdY (FRear Rweifay), gt (42T
i, AE (IAfawa 73312, W a7 (&A% Feisaed), T4 (F7ifaar siet~e), @iz g;

A, e § qe TAadTal § 4590 quy (39 @), § 9Es 399 (§99 3999), a9
(FAARRG o), G FINE (72RIgE AFRE), A (V=RT geg), AN SR (e
sew), Brefer adsarr (B &), aat e Trew), wET & v R (e

CadRL lissiemetacat
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gegTeewl), T51 YA (g9 Rl grew ¥ (Erw 7egd), & gor (@NTTET SIPATE), IRAT
ST (@YE [RIIFIeeE), IR 8 (o FeT.,, [Ferer (Jder o), R (AT
giRym), aam e RfEe (Rerigar efzw), Tt Bl (fusiey gwrekigy), da (Fada
spefa), ante #v srfaferted B war @) Safe a9y & wgea el ufeEt § Toe wAhiie (GOHiaT
fAwae), I e (THAIERergH), ST 96X (F2e/179 Fgela7), T aeX (Hl. s0HIslas), TF
9T FX (RSTFAT TN aTg), AAT-=1 S AT (/AT 2%), LS Fed qe¥ (&, YRPady), AR 7T
(77at #7eqa), &= AveH (ISTerAT FSliaa1), WA (FA7E 297), TLRAT @K (@ 977797), Ti-
fve =% (7. ElaeiagTT), wie-fHee #3577 (T wEfaeiRE), g d9( ), ma (T
Fraga), I8 A (gager), S9Q d&eT (U Frgier), FHm= A (AT BRAT), A-HE
TENF (ST wEElaw), S T wRaE (RN Ferefae), ey sRas (g
R, ST ¥ g (G THIT f@aeaiia), arar el (IYIT F9I), §RIGT Wee] (FRiH
Fgrafaw), s e (. Faritm), @ e Ty sur), arse-aes itk GadivT
maTsATa), AR ST (@ wfew), 19 di-5er (A Fifksefas), RasaT o (FraeR
(gE il wheaiihar), R aehigr (srisaiea aaadied]), Yex fvaw (deivia [@afad), Ou-
e arorda  (Faeid)), vgeRse urwehe (9 @i, grew @ive (g i), geRee
0 3o (997 g7, TAIgS S (87 a¥rA), ST Beaare (HAgesr gl araray [Reder
(=t AfR=w), TF FFgaT (FgEr fGEar), Im-ges T Tee (@ET wlsasiey), dI=HE fgay
(R e ), TIgE Hgad (TA.EARH), TURNAT Sledite Hgat (TF. SaIer), A
ANA (Tloergerr FIR19G), G $2 (Bl=%7 Faeh), A = (7 227g), v dsarT
(27 siimier), 92 HeOTEuR (2] mRien), AT AINEAT (TFerEia greviaed ), qotaad e
(T SifEdiTme), Se-Rae wiax (F7E77 ef377), Te-aicee quian (F7ega §lewy), RaT e
(72t 2te), anfs T S g,

&, sreraTee ¥ e SuErEst, 9O, TEee 9T qhewht § 9ed 17 geor New (A7 2URaA),
fErTqe Aad (AR, FT101aeaw), e 123 (FIRwrTRE), wrdiT aq7 9% (TG ST,
TTATFETE (FBT FATTIFSIPLT), Freeie ais (57 3ATT), SgT aga e (379 SigA ), s R
(ATGIT FIET), 9IRS HoaF  (TEITT i, 95 DINEE  sadd  (diead wemieT), X |
(7aareg HREE), g9 [awre (AfRcreegam wenfAiaddd), @3 ager (lerarnd gevig),
e wg (Al Jaarar), areT faere (wEize SROQRIGIT), T IR w17 (Fred
deaTe), ®xge Aaw (9w wwaeedl), w7ty FrEEE (FT96eT Seriaa), SEdd fiaeT (AT
ar), S-deE RSl (Ramr vieaRemn), aifer s (gugeg dweiad), am §H #6F
(airfarieT giafae), N9 Fads qiu (FrEFmy== Anaae), & a9 (Sgrfea 2fea), Fzar
(FETT ewT), UG (rael Tiwiay), T (FRIghar wR7w), #griik (@7 2I7), gggl (qi~ree arer),
HTCHT (FFSTAFE), @41 (Gl $22), frarer (== §u12), F7 (Faeed FI0eqad), §a7eT (a7
wiAfersH), fA7gT (g2Rivgreed wiiealas), 5 (77, F791q9), G&aT (Fe77ar Fiaer), arar (Fae0
F7aT), AT (A3 FHIS), AT (THFIRT SHAFIAT), T (G790 FoAarg), AR (AT s, Tar
(afaw s, Tt (FwreT Terdigs), SmimT (SREaT Teywa), ST 9T oI 3,

-~
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4 THE GAZETTE QEEI\LQZXTRAORDINARY [PART II—SEC. 3(ii)]

AT, §eE geaella ATV & AT &Y F & o, e faear s @iamd 5w aftgsem %
s 1 & RfRfEe € wiitRatasdy, wriamiy @ S Rftear £ g & griiRefa daar ot & w97 4
qefera =T SXfem FAT T97 I GRS Jaat ST SR 47 SR 6F AT F F=7eT 997
TEERLT ST TATtg FCT eI 8,

AT, A, Few 1T TR, TATEOT (e stiafm, 1986 + F=w 5 & IufF=w (3) F =y ulsa
wateor (Feeton) Afafeas, 1986 (1986 T 29) Fit  ITemT (1) TuT T 3 it ITUWT (2) T TTUTT (3)
& S (v) ST WS (xiv) TT TS <pal 7 TN Fed gv, T aeeds, g #iT S5 F aee
T ¥ FHEF,5 IAS(T ANATOT T €147 F =T 37 0 (79) 5.0 feirfiex oo Reaifa &= v
aricRafRhr da<t S (R T Toeh ge=ng i Rafaeft #5< s wver o 8) F =0 # rfRege sy
&, R fewor fRemrgam g, s -

7. wicRafet dadl ST &1 faeare S Sir-(1) wi Raiest deadt s &7 FEar ez g

FITers 7 FET F AR ) 0 () ¥ 5.0 By 9% fega § st ikRufadr g9t S s

&=t 1001.01 =7 Frensfiex §1 i 2IeW SWIIRVT & GrT AT FHT F B AT F IR
#ar & eiRfeafasl §337 i #7 g7 e 31 f@fas Rersii § wikfefa# d3<t s #r fBear i3

e aTRFE T g3=T st &1 |
IW 0 e

- gd 5 ferdter

EC] 5 farerTe

HEREC] 5 et

Zfaror 5 fatrtex

IR 5 frerieT

S 0.50 fererrdTe (g-Frderrs g 518

52)
gar-afim | 5 T

(2) F¥TerTe Fgoite STARTT AT §60F T TEHTh Gaar S 6T GAT 7 EFaor Surey-1 % 7 § e
&

(3) &rwT ey T arerier ST I F AT WiiiRAiae Rt @A ST AT HifhT R §u e
FIAT AT & WA SYEg-1F i SurEe-lg F 9 § 6§99 §

(4) TTRRa i G35 ST ofY $oerE g=ehe I #iY ST F st f g saEy- N Fr
O F AT g H &S Bl

(5) wrear fageit & -t & arer qrXfeerfafr @9y SivT & efavia s A 9Tt T g S 1V
= F 59 Bl

2. TIRfREfRFr 99t siw & Forw ai=fos sgmieET—(1) 757 gvaw, g aiiRefadt 95 §e &
TS 3 forg, <ty § A stfergemr & sepnam off o 21 ad iy sty F offew, e et F

;f_ﬁ]‘;\,"{:j-',&;"o' Rl S
A - - - .
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qwd ¥ T g7 aftgEET § Ru g sgdsl &1 9 SR gU, Usd a3 & aEH AT F
(2) TST qLERTE Z I fPatad #ad S & P sreiers weraeT gu aiteEer ¥ e O &
AT yTE e S 3T vod fAfEt o amEw o d awww g ar Rar @, o 715 gL &
SATHTC a1l ST

(3) str=rferR weraeHT § qricRa e sie qateawor seeh TRy &7 ariee He & g §87 TS AHR F
Freferfera e F wmst & S97ET ST, $9T:-

(i) T,

() &S FeshE,

(i) M,

(iv)  <rored,

(v) gl fEwm,

(viy e,

(vii) I e,

(vit) =TS @i ae R,
(ix)  FTCYTIerET,

(x) YTl O, 3T

(xi) =& fEor e
(4) St g 5 erfeegET § AfRfEy 7 8, siufoes agriser #§ adam § sqaifed g-sudn, saEE
v Bl g% F1E aRdg TE ST ST 997 sy HgrEeET § A SeEcEAe o
TR ¥ T Fh Iy ATEH 2§ AT MRITEE-srpet a9 T =rereat $t S
(5) i=fere WETAISAT § AAviad 3iv wEwiAT &1 % gar, fem e FEr % @3, s 897
qrifRerfEefT ua wotawor & U8 srer agepell it =xaer i Srod S oY e R ST aras T g
(6) si=rfers AgTESAT # w1 e g wal, At uE agdt aftadl, a9l St At ua e, w5
&, HUATS 9, Sl vd Il fF o % ea A4Y, e e, s, sl o s=r s et
1 9T 7 ATES A & ar Reriwer feT A i searEa seeeEn fY Fegaret @ s
f&gr ST
(7) sr=ters agrEsT # oiRafadt @3t o 7 89 o B R B s siv arefy §
TG ETE 4 # yRttg vd Bt Bl 1 o B Soem swd s S 6
arsfiferenT T Tqeear & for o ReTeh-arge w1 <7 7(fery ve Haed B smoem

(8) sr=fors AgTaTSTHT, ST fFeT TomT &I "Hg-FerE (- fwe) gl |

(9) srERa wr=fers wgras, Rt afafd & o v dgef searasr SRl arfe ag = arftRgE=eT &
IYAET F ATATT AT o9 Feo471 7 HagT F< 5F |
3. UST 9GR EI U S0 910 S9ME- O99 FURFE TH STEEEAT & SUGH! w1 ATy a9 & oy
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6 THE GAZETTE OF Tln@ Q(TR.AORDI]\IARY [PART II—SEC. 3(ii)]

(1) GSTENT- (F) ariRafAdy @ e F 99, amarT &=, Sy &, wHnsw % oo fftge et
A G S B ggE aioaE a7 AETeE  ER a7 e et & R e g Aqieds
ST gl (AT SATUAT:

i g Rt 9t st % oftae o (), & RARe voem & B waew F Rro $ia s sy 9
&1 gateaas, Al g § femfer o st gar nfEesrd F F ey & esfly W SeEr
RIS T T SR F SET UE e AVET F T et v St aefim oo sy i
¥ Il F S WA A f FEtag wEri seE) 57 @ F9 F R agea B
SO -

(i) ForerT St F1 ST HAT, I8 g6 F7AT AT 7% GEF] FT GTHIT FIAT;

(if) gl st=T s AT giaarsl w1 At s adeo;

(iii) TSN FAT T HIA AT AL FT;

(iv) FEE =T UF 9 I ariierfast woieq & g gieer $ver, o) e i qur 7w
TTH; 3T

(iv) F=TaT R g 4xr-4 F Sfesfea e

gig ag A & erfrr agdt P sfafas & st qerm afdend & 9 g ¥ e qun
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19 hesg¥ AZIEd G HESR afEre 73 20 53.15 | 25 6 | 28.06
20 TR S @ | 73 | 28 | 4276 | 25 | 8 | 3.44
21 TaTTorT &9 qfEE | 73| 28 | 188 | 25 | 7 | 533
22 TR AETed Wi A oEH | 73 | 29 | 3943 | 25 | 9 | 5528
23 BEIEL] i 73 34 386 | 25 | 14 | 48.12
24 | L IS UH TH-16 HEF TN 73 | 35 | 2856 | 25 | 16 | 5.35
25 X FETHTET 5T g emT | 73 | 36 | 1627 | 25 | 19 | 15.48
26 FIE 19T GEF gfgm 3<w | 73 43 4863 | 25 | 25 | 10.94
Treell @ qricRyTaET daay S & qed sraeatH] & g-Rasrs
fHg 4. Jgria ; arier
1 73 25| 220 7 | 25 10 4556
2 73 27 54.21 | 25 13 3.64
3 73 30| ssse: 25 15 28.43




22

18 THE GAZETTE OF? 4[2:_1_XTRAORDINARY [PART II—SEC. 3(ii)]
4 73 32 15.09 25 16 32.90
5 73 33 28 11 25 18 34.19
6 73 33 '39.12 25 20 49.25
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NATIFICATION,

New Delhi, the 18th June, 2020

S.0.1960(E).—The following draft of the notification, which the Central Government proposes to issue in
exercise of the powers conferred by sub-section (1), read with clause (v) and clause (xiv) of sub-section (2) and sub-
section (3) of section 3 of the Environment (Protection) Act, 1986 (29 of 1986) is hereby published, as required under
sub-rule (3) of rule 5 of the Environment (Protection) Rules, 1986, for the information of the public likely to be
affected thereby; and notice is hereby given that the said draft notification shall be taken into consideration on or after
the expiry of a period of sixty days from the date on which copies of the Gazette containing this notification are made
available to the public;

Any person interested in making any objections or suggestions on the proposals contained in the draft
notification may forward the same in writing, for consideration of the Central Government within the period so
specified to the Secretary, Ministry of Environment, Forest and Climate Change, Indira Paryavaran Bhawan, Jorbagh
Road, Aliganj, New Delhi-110 003, or send it to the e-mail address of the Ministry at esz-mef(eénic.in

Draft Notification

WHEREAS, Kumbhalgarh Wildlife Sanctuary is situated in one of the most fragile ecosystem of Aravallis
and is located just 80 kilometres from the north of beautiful Lake City "Udaipur". Geographically, the Sanctuary is
situated between 73°02' — 73°30' E Longitude and 25°0 — 25%0' N Latitudes and is spread over an area of 610.528
square kilometres located in Tehsil of Rajsamand, Pali and Udaipur districts in the state of Rajasthan;

AND WHEREAS, Kumbhalgarh Wildlife Sanctuary makes an ecotone between hilly forests of Aravallis
and Thar Desert sitwated in the west. Kumbhalgarh hills acts like a barrier, checking eastward extension of desert.
Famous Kumbhalgarh Fort situated atop of a hill, is an attraction for tourists. The eastern part is mostly ranges having
an altitude of more than 3500 feets above sea level; while the western part of the Sanctuary is adjoined to the Marwar
plains. The Sanctuary offers diverse topography, adding more to its significance, it also forms a dividing line between
the two major watersheds of the country. In its eastern part is found the source of river Banas, which falls in to the
Bay of Bengal. The rainwater on the western slope flow in the form of the small rivers like Sukdi, Mithdi, Sumer and
Kot, all these forming the tributaries of river Luni which ultimately merges into the Arabian Sea;

AND WHEREAS, Kumbhalgarh Wildlife Sanctuary has a varied habitat and diversified fauna and flora.
The major flora available in the Sanctuary are khair (4cacia catechu), ronjh (Acaia leucophloea), desi bawalia
(Acacia nilotica), kumta (Acacia senegal), haldu (Adina cordifolia), bili (degle marmelos), ardusa, paba (Ailanthus
excelsa), ankol (Alangium salvifolium), black siris (Albizzia lebbeck), safed siris (dlbizzia odoratissima), safed siris
(Albizzia procera), sitaphal (Annona sequamosa), dhokda (Anogeissus pendula ), dhavda (Anogeissus latifolia),
adrukh, indok (Anogeissus sericea), dhok (Anogeissus acuminatu), neem (A-adirachta indica), hingot (Balanites
aegyptica), jhinjha, heetri (Bauhenia recemosa), semal (Bombax ceiba), salar (Boswellia serrata), khakhro (Butea
monosperma), karmela (Cassia fistula), kasid (Cassia siamea), gunda, lisoda (Cordia mixa), vama (Crataeva
religiosa), sissoo (Dalbergia sissoo), timru (Diospyros melanoxylon), tambolia (Ehretia laevis), amla (Emblica
officinalis), dhed khakhro (Erythrina suberosa). nilgiri (Euclyptus sp.). vad (Ficus benghalensis), umara (Ficus
racemosa), piplo (Ficus religiosa), kankan (Flacourtia montana), dikamari (Gardenia resinifera), khad dhaman
(Grewia hirsuta), gangeti (Grewia tenax), dhaman (Grewia tilinefolia ), gangeti (Grewia villosa ), kanji (Holoptelia
integrifolia), lunio (Hymenodictyon excelsum ), godla (Lannea coromandelica), subabul (Leucaena leucocephala),
kotbadi (Limonia acidissima), mahudo (Madhuca indica), amba (AMangifera indica), bakain neem (Melia azaderach),
kalam (Mitragvna parviflora), sahjana (Moringa oleifera), kikav (Pithecellobium dulce), karanj (Pongamia pinnata),
khijdo, (Prosopis cineraria ), vilayati (Prosops juliflora), royan (Sovmida fabrifuga ), kadaya (Sterculia urens), khatri
amli (Tamarindus indica), rohida (Tecomella undulata), dudhi (W ightia tinctoria), dudhi (Wrightia tomentosa), bordi
(Zizyphus mauritiana), ghat bor (Zizphus xylophora), tan (Ougeniu oojensis), etc;

AND WHEREAS, the major mammals recorded in the Sanctuary are wild boar (Sus scrofa),grey musk
shrew (Sunchus murinus), bat (Cyanopterus sphvnx), flying fox {Pteropus gigenticus), panther (Panthera pardus),
commen langur (Prebytis entellus), striped hyena (Hyaena hyuena), jungle cat (Felis chaus), five striped palm
squirrel (Funambulus pennanti), Indian pangolin (Munis curassicaudata). Indian fox (Vilpes bengalensis), common
mongoose (Herpestes edwardsi), mddy mongoose (H. smitin;, house rat (Rattus ratius), blue bull (Boselaphms
tragocamelus), Indian hare (Lepus nigricollis), Indian porcupme (Hystrix indica), chinkara (Gazella gazella), jackal
(Canis aureus), Indian small civet (Vivaricula indica), toddy cat (Paradoxurus hermaphroditus), sloth bear (Melursus
ursinus), etc. While important birds found in the Sanctuary are painted francolin (Francolinus pictus), grey francolin
(F. pondiceriunus), common quail (Coturnix coturnix), rain quail (C. coromadelica), rock bush quail (Perdicula
argoundah), yellow-legged button quail (Turnix tanki), varred button quail (T, suscitator), Indian peafowl (Pavo
cristatus), ruddy shelduck (Tadorana ferruginea), gadwal (Aras strepera), Eurasian wigeon (4. penelope), spot-
billed duck (4. poecilorhyncha), common teal (d. crecca), garpaney (4. querquedula), northern pintail (4. acuta),
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northern shoveller (4. clypeata), common pochard (Aythya ferina), yellow-crowned woodpecker (Dendrocopos
mahrattensis), black ramped flameback (Dinog"um benghaler..”:), coppersmith barbet (M. heancephala), I-.dian grey
hornbill (Ocyeeros birostris), common hoopoe (* pup epopsy, uropean roller (Coracias garrulusy, mndian roller (C.
benghalensis), common kingfisher (4lcedo athis), white-throated kingfisher (Halcyon smyrnesis), pied kingfisher
(ceryle rudis). green bee-eater (Merops orientalis), pied cuckoo (Clamator jacobinus), common hawk cuckoo
(Hierococeyx various), Eurarian cuckeo (Cuculus ~anorus). Asian koel (Eudynamys scolopacea), sitkeer malkoha
(Phoenicophaeus leschnaultii), greater coucal (Certropus sinensis), rose ringed parakeet (P. Arameri), plum headed
parakeet (P. cynoceplala), house swift (4pus affinis). Eurasian eagle owl (Bubo bubo), spotted owlet (Athene brama),
Indian nightjar (Caprimulgus asiaticus), savanna nightjar (C affinis), rock pigeon (Columba livia), yellow-footed
green pigeon (Treron phoenicoptera), laughing dove (Streptopelia senegalensis), spotted dove (S. chinensis),
european collared dove (S. decaocto), common moorhen (Gallinula chloropus), common coot (Fulica atra), common
redshank (Tringa ¢totanus), green sandpiper (1. ochropus), wood sandpiper (T. glareola), common sandpiper (4ctitis
hypoleucos), Evropan thick-knee (Burhinus oedicnemus), little ringed plover (Charadrius dubius), redwattled
lapwing (Fanellus indicus), river tern (Sterna aurantia), efc;

AND WHEREAS, major amphibians, reptiles, fishes and invertebrates found in the Sanctuary are Indian
bull frog (Rana tigerina), skipper frog (R. cynophlyetius), cricket frog (R. limnocharis), Indian baloon frog (Uperedon
systoma), common toad (Bufo melanoctictus), marbled toad (B. andersoni), john sandboa (Eryx johni), common skink
(Mabuya carinata), checkered keelback (Matrix piscator), buff coloured keelback (Natrix stolata), rat snake (Piyas
mucosys), house lizard (Hemidactylus flavivirdis), starred tortoise (Geochaloue elegans), flapshell turtle (Lissemys
punctata), garden lizard (Calotes versicolor), common Indian krait (Bungarus caeruleus), russel's viper (Fipera
russelli). Indian chamaeleon (Chamaeleon zeylanicus). Indian cobra (Naja naja), fan-throated lizard (Sitana
ponticeriana), moniter lizard (Varanus bengalensis), common kukri snake (Oligodon arnensis), green keelback snake
(Micropisthodon plumbicolor), tree snake (Dendrolephis tristis), katla (Catla catla), rohu (Labeo rohita), grigal
(Cirrhina mrigal), mehasir (Tor tor), putthi (Puntius sarana), sarsi (Labeo granius), lanchi (Wallago atti), singhara
(Mystus seenghati), kater (Mystus cavassius), sanwal (Channa manilius), singhi (Heterophiustis fossilis), bam (M.
armatus), suiya (Bellana cancilla), baata (Labeo baata), dudhia (Labeo bugget), chaal (Rasbora damicassicus), kalot
(Labeo calbasu), bhanwar (Apis dorsata), bhanwar (Apis indica), tanni (Cicada sps.), alsiva (Pheritema posthumas),
etc;

AND WHEREAS, it is necessary to conserve and protect the area, the extent and boundaries of
Kumbhalgarh Wildlife Sanctuary which are specified in paragraph 1 as Eco-sensitive Zone from ecological,
environmental and biodiversity point of view and to prohibit industries or class of industries and their operations and
processes in the said Eco-sensitive Zone;

NOW, THEREFORE, in exercise of the powers conferred by sub-section (1) and clauses (v) and (xiv) of
sub-section (2) and sub-section (3) of section 3 of the Environment (Protection) Act, 1986 (29 of 1986) (hereafter in
this notification referred to as the Environment Act) read with sub-rule (3) of rule 5 of the Environment (Protection)
Rules, 1986, the Central Government hereby notifies an area to an extent varying from 0 (zero) to 5.0 kilometres
around the boundary of Kumbhalgarh Wildlife Sanctuary, in Rajsamand, Pali and Udaipur Districts in the State of
Rajasthan as the Eco-sensitive Zone (hereafter in this notification referred to as the Eco-sensitive Zone) details of
which are as under, namely: -

1. [Extent and boundaries of Eco-sensitive Zone. — (1) The Eco-sensitive Zone shall be to an extent of 0 (zero) to
5.0 kilometres around the boundary of Kumbhalgarh Wildlife Sanctuary and the area of the Eco-sensitive Zone is
1001.01 square kilometres. Zero extent of Eco-sensitive Zone in the northern boundary of Sanctuary is due to
common border with the Raoli Todgarh Sanctuary. The extent of Eco-sensitive Zone at different directions are:

Direction " | Extent of Eco-sensitive Zone

North 0 kilometre

North- East ! 5 kilometres

East | 5 kilometres

South-East 5 kilometres

South | 5 kilometres

South-West 5 kilometres

West | 2;??0 ls:gc);nien'&s (at geo-coordinates point
North-West | kilometres |

(2) The boundary description of Kumbhalga:i: Wildlife Sanctuary and its Eco-sensitive Zone is appended in
Annexure-I.
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(3) The maps of the Kumbhalgarh Wildlife Sanctuary demarcating Eco-sensitive Zone along with boundary

2.

3.

C

®)

details and latitudes and longitudes are apper-ed as A nnewwre-IYA and Annexure-IIB.

Lists of geo-coordinates of the boundary of Kumbhalgarh Wildlife Sanctuary and Eco-sensitive Zone are
given in Table A and Table B of Annexure-il},

The list of villages falling in the Eco-sensitive Zone along with their geo co-ordinates at prominent points is
appended as Annexure-IV.

Zonal Master Plan for Eco-sensitive Zone.-(1) The State Government shall, for the purposes of the Eco-
sensitive Zone prepare a Zonal Master Plan within a period of two years from the date of publication of this
notification in the Official Gazette, in consultation with local people and adhering to the stipulations given in this
notification for approval of the competent authority of State.

@

(3)

4

(5

M

(®)
9

The Zonal Master Plan for the Eco-sensitive Zone shall be prepared by the State Government in such manner
as is specified in this notification and also in consonance with the relevant Central and State laws and the
guidelines issued by the Central Government, if any.

The Zonal Master Plan shall be prepared in consultation with the following Depariments of the State
Government, for integrating the ecological and environmental considerations into the said plan:-
(i) Environment;

(ii) Forest and Wildlife;

(iii) Agriculture;

(iv) Revenue;

(v) Urban Development;

(vi) Tourism;

(vii) Rural Development;

(viii) Irrigation and Flood Control;

(ix) Municipal;

(x) Panchayati Raj;

(xi) Public Works Depariment.

The Zonal Master Plan shall not impose any restriction on the approved existing land use, infrastructure and
activities, unless so specified in this notification and the Zonal Master Plan shall factor in improvement of all
infrastructure and activities to be more efficient and eco-friendly.

The Zonal Master Plan shall provide for restoration of denuded areas, conservation of existing water bodies,
management of catchment areas, watershed management, groundwater management, soil and moisture
conservation, needs of local community and such other aspects of the ecology and environment that need
attention.

The Zonal Master Plan shall demarcate all the existing worshipping places, villages and urban settlements,
types and kinds of forests, agricultural areas, fertile lands, green area, such as, parks and like places,
horticultural areas, orchards, lakes and other water bodies with supporting maps giving details of existing and
proposed land use features.

The Zonal Master Plan shall regulate development in Eco-sensitive Zone and adhere to prohibited and
regulated activities listed in the Table in paragraph 4 and also ensure and promote eco-friendly development
for security of local communities’ livelihood.

The Zonal Master Plan shall be co-terminus with the Regional Development Plan.

The Zonal Master Plan so approved shall be the reterence document for the Monitoring Committee for
carrying out its functions of monitoring in accordance with the provisions of this notification.

Measures to be taken by the State Government.- The Stete Government shall take the following measures for
giving effect to the provisions of this notification, nanely -

@

Land use— (a) Forests, horticulture areas, agricultural areas, parks and open spaces earmarked for
recreational purposes in the Eco-sensitive Zone shall not be used or converted into areas for commercial or
residential or industrial activities:
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(2)

&)

(C))

Provided that the conversion of agricultural and other lands, for the purposes other than that specified
at part (a) above, within the Bco-sensitive Zce mey be permitted on the recommendation of the * fonitoring
Committee, and with the prior approval of v'» competent authority under Regional Town Planning Act and
other rules and regulations of Central Government or State Government as applicable and vide provisions of
this Notification, to meet the residential nceds of the local residents and for activities such as:-

(i) widening and strengthening of existing roads and construction of new roads;

{11) construction and renovation of infrastructure and civic amenities;

(111) small scale industries not causing pollution;

(iv) cottage industries including village industries; convenience stores and local amenities supporting
eco-tourism including home stay; and

(v) promoted activities given under paragraph 4:

Provided further that no use of wibal land shall be permitted for commercial and industrial
development activities without the prior approval of the competent authority under Regional Town Planning
Act and other rules and regulations of the State Government and without compliance of the provisions of
Article 244 of the Constitution or the Jaw for the time being in force, including the Scheduled Tribes and
Other Traditional Forest Dwellers (Recognition of Forest Rights) Act, 2006 (2 of 2007):

Provided also that any error appearing in the land records within the Eco-sensitive Zone shall be
corrected by the State Government, after obtaining the views of Monitoring Committee, once in each case

and the correction of said error shall be intimated to the Central Government in the Ministry of Environment,
Forest and Climate Change:

Provided also that the correction of error shall not include change of land use in any case except as
provided under this sub-paragraph.

(b) Efforts shall be made to reforest the unused or unproductive agricultural areas with afforestation and
habitat restoration activities.

Natural water bodies.-The catchment areas ot all natural springs shall be identified and plans for their
conservation and rejuvenation shall be incorporated in the Zonal Master Plan and the guidelines shall be

drawn up by the State Government in such a manner as to prohibit development activities at or near these
areas which are detrimental to such areas.

Tourism or Eco-tourism.- (a) All new eco-tourism activities or expansion of existing tourismn aclivities
within the Eco-sensitive Zone shall be as per the Tourism Master Plan for the Eco-sensitive Zone.

(b} The Eco-Tourism Master Plan shall be prepared by the State Department of Tourism in consultation
with State Departments of Environment and Forests.

(c) The Tourism Master Plan shall form a component of the Zonal Master Plan,

(d) The Tourism Master Plan shall be drawn based on the study of carrying capacity of the Eco-sensitive
Zone.

(e) The activities of eco-tourism shall be regulated as under, namely:-

(i) new construction of hotels and resorts shall not be allowed within one kilomeire from the boundary
of the protected area or upto the extent of the Eco-sensitive Zone whichever is nearer:

Provided that beyond the distance of one kilometre from the boundary of the protected area till
the extent of the Eco-sensitive Zone, the establishment of new hotels and resorts shall be allowed
only in pre-defined and designated areas for eco-tourism facilities as per Tourism Master Plan;

(ii) all new tourism activities or expansion of existing tourism activities within the Eco-sensitive Zone
shall be in accordance with the guidelines issued by the Central Government in the Ministry of
Environment, Forest and Climate Change and the eco-tourism guidelines issued by National Tiger

Conservation Authority (as amended from time to time) with emphasis on eco-tourism, eco-
education and eco-development;

(iii) until the Zonal Master Plan is approved development for tourism and expansion of existing tourism
activities shall be permitted by the concerned regulatory authorities based on the actual site specific
scrutiny and recommendation of the Monitoring Committee and no new hotel, resort or commercial
establishment construction shall be permitted within Eco-sensitive Zone area.

Natural heritage.- All sites of valuable naiural hernage in the Eco-sensitive Zone, such as the gene pool
reserve areas, rock formations, waterfalls, sprinzs. gorges. groves, caves, points, walks, rides, cliffs, etc, shall

L S LT P
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(10)

a1

(12)

13)

(14)

(15)

be identified and a heritage conservation plan shall be drawn up for their preservation and conservation as a
part of the Zonal Master Plan.

Man-made heritage sites.- Buildings, swuciures, ar(efacﬂ_, areas and precincts of historical, architectural,
acsthetic, and cultural significance shall be identified in the Eco-sensitive Zone and heritage conservation
plan for their conservation shall be prepared as part of the Zonal Master Plan.

Noise pollution. - Prevention and control of ricise poliution in the Eco-sensitive Zone shall be complied in
accordance with the provisions of the Noisc Pollution (Regulation and Control) Rules, 2000 under the
Environment Act.

Air pollution.- Prevention and control of air pollution in the Eco-sensitive Zone shall be compiled in
accordance with the provisions of the Air (Prevention and Control of Pollution) Act, 1981 (14 of 1981) and
the rules made thereunder.

Discharge of effluents.- Discharge of treated effiuent in Eco-sensitive Zone shall be in accordance with the
provisions of the General Standards for Discharge of Environmental Pollutants covered under the
Environment Act and the rules made thereunder or standards stipulated by State Government whichever is
more stringent.

Solid wastes.- Disposal and Management or solid wastes shall be as under:-

(a) the solid waste disposal and managemeni in the Eco-sensitive Zone shall be carried out in accordance
with the Solid Waste Management Rules, 2016, published by the Government of India in the Ministry of
Environment, Forest and Climate Change vide notification number S.0. 1357 (E), dated the 8™ April,
2016; the inorganic material may be disposed in an environmental acceptable manner at site identified
outside the Eco-sensitive Zone;

(b) safe and Environmentally Sound Maragement (ESM) of Solid wastes in conformity with the existing
rules and regulations using identified technologies may be allowed within Eco-sensitive Zone.

Bio-Medical Waste.— Bio-Medical Waste Management shall be as under:-

(a) the Bio-Medical Waste disposal in the Eco-sensitive Zone shall be carried out in accordance with the
Bio-Medical Waste Management Rules, 2016 published by the Government of India in the Ministry of
Environment, Forest and Climate Change vide notification number G.S.R. 343 (E), dated the 28" March,
2016.

{b) safe and Environmentally Sound Management of Bio-Medical Wastes in conformity with the existing
rules and regulations wsing identified technologics may be allowed within the Eco-sensitive Zone.

Plastic waste management.- The plastic waste management in the Eco-sensitive Zone shall be carried out as
per the provisions of the Plastic Waste Managemeni Ruies, 2016, published by the Government of India in
the Ministry of Environment, Forest and Climate Change vide notification number G.S.R. 340(E), dated the
18™ March, 2016, as amended from time to time.

Construction and demolition waste manazement.- The construction and demolition waste management in
the Eco-sensitive Zone shall be carried out as per the provisions of the Construction and Demolition Waste
Management Rules, 2016 published by the Guvernmeat of India in the Ministry of Environment, Forest and
Climate Change vide notification number G.3.K. 317(E). dated the 20" March, 2016, as amended from time
to time.

E-waste,.- The e - waste management in the Eco-sensitive Zone shall be carried out as per the provisions of
the E-Waste Management Rules, 2016, published by the Government of India in the Ministry of
Environment, Forest and Climate Change. as amended irom time to time.

Vehicular traffic.— The vehicular movement of trartic +hall be regulated in a habitat friendly manner and
specific provisions in this regard shall be wiconovated 1a the Zonal Master Plan and till such time as the
Zonal Master plan is prepared and appioved by th: Competent Authority in the State Government, the
Momtoring Committee shall monitor cempliance ©f vehicular movement under the relevant Acts and the
rules and regulations made thereunder.

Vehicular pollution.- Prevention and corntro: «f venscuiar pollution shall be incompliance with applicable
laws and efforts shall be made for use of cleaver s
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(16) Industrial units.— (i) On or after the publication of this notification in the Official Gazette, no new polluting
indugsiries chall be permitted to be st up within the Eco-sensitive Zone.

(ii) Only non-polluting industries shall bz allowed within Eco-sensitive Zone as per the classification of
Industries in the guidelines issued by th2 Central Pollution Control Board in February, 2016, unless so
specified in this notification, and in sddition, the non-polluting cottage industries shall be promoted.

(17) Protection of hill slopes.- The protection of hill slopes shall be as under:-
(a) the Zonal Master Plan shall indicate arcas on hill slopes where no construction shall be permitted:
(b) construction on existing steep hill slopes or slopes with a high degree of erosion shall not be permitted.
4. List of activities prohibited or to be regulated within Eco-sr asitive Zone.- All activities in the Eco sensitive
Zone shall be governed by the provisions of the Environment Act and the rules made there under including the
Coastal Regulation Zone, 2011 and the Fnvironmental Impact Assessment Notification, 2006 and other
applicable laws including the Forest (Conservation) Act, 1980 (69 of 1980), the Indian Forest Act, 1927 (16 of
1927), the Wildlife (Protection) Act 1972 (53 of 1972), and amendments made thereto and be regulated in the
manner specified in the Table below, namely:-
TABLE
S. No. Activity i Description
1) 2) (3)
A. Prohibited Activities
1. Commercial mining, stone quarrying [a) All new and existing mining (minor and major minerals),
and crushing units. stone quarrying and crushing units are prohibited with
immediate effect except for meeting the domestic needs
of bona fide local residents including digging of earth for
construction or repair of houses and for manufacture of
country tiles or bricks for housing and for personal
consumption;

b) The mining operations shall be carried out in accordance
with the order of the Hon’ble Supreme Court dated the
4™ August, 2006 in the matter of T.N. Godavarman
Thirumulpad Vs. UOI in W.P.(C) No.202 of 1995 and
dated the 21" April, 2014 in the matter of Goa
Foundation Vs. UOI in W.P.(C) No.435 of 2012,

2. Setting of industries causing pollution | New industries and expansion of exisling polluting industries
(Water, Air, Soil, Noise, etc.). in the Eco-sensitive Zone shall not be permitted:

Provided that non-polluting industries shall be allowed
within Eco-sensitive Zone as per classification of Industries
in the guidelines issued by the Ceniral Pollution Control
Board in February, 2016, unless otherwise specified in this
notification and in addition the non-polluting cottage
industries shall be promoted.

3. Establishment of major hydro-electric | Prohibited (except as otherwise provided) as per the
project. applicable laws.

4. Use or production or processing of any | Frohibited (except as otherwise provided) as per the
hazardous substances. ;_upplicable laws.

5. Discharge of untreated effluems in | Prohibited (except as otherwise provided) as per the
natural water bodies or land area. applicable laws.

6. Setting up of new saw mills. New or expansion of existing saw mills shall not be

__ | permitted within the Eco-sensitive Zone.

7. Setting up of brick kilns. roiibited (except as otherwise provided) as per the

1aafeahes Jaws.
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Activity t Description
2 3

B. Regalates Activifies

I
Commercial establishment of hotels anel | N siew ~oramercial hotels and resorts shall be permitted
resorts. within cne ldlometer of the boundary of the protected area or
upto the extent of Eco-sensitive Zone, whichever is nearer,
except for small temporary structures for eco-tourism
activities:

Provided that, beyond one kilometer from the boundary of
the protected area or upto the extent of Eco-sensitive Zone
whichever is nearer, all new tourist activities or expansion of
existing activities shall be in conformity with the Tourism
Master Plan and guidelines as applicable.

Construction activities. (a) New commercial construction of any kind shall not be
permitted within one kilometer from the boundary of the
protected area or upto extent of the Eco-sensitive Zone,
whichever is nearer:

Provided that, local people shall be permitted to
undertake construction in their land for their use
including the activities mentioned in sub-paragraph (1)
of paragraph 3 as per building bye-laws to meet the
residential needs of the local residents.

Provided further that the construction activity related to
small scale industries not causing pollution shall be
reguiated and kept at the minimum, with the prior
permission from the competent authority as per
applicable rules and regulations, if any.

(b) Beyond one kilometer it shall be regulated as per the
Zona! Master Plan.

10.

Small scale non polluting industries. Non poltuting industries as per classification of industries
issued by the Central Pollution Control Board in February,
2016 and non-hazardous, small-scale and service industry,
agriculture, floriculture, horticulture or agro-based industry
producing products from indigenous materials from the Eco-
sensitive Zone shall be permitted by the competent Authority.

11.

Felling of trees. (a) There shall be no felling of tfrees in the forest or
Government or revenue or private lands without prior
permission of the Competent Authority in the State
Government.

(b) The felling of trees shall be regulated in accordance with
the provisions of the concerned Central or State Act and
the 1ules made thereunder.

12.

Collection of Forest produce or Non- | Regulated as per the applicable laws.
Timber Forest produce.

13

Erection of electrical and | Regulatec under applicable laws (underground cabling may
communication towers and laying of E be prumaoted).
cables and other infrastructures.

14.

Infrastructure including civic amenities. | Tuking measures of mitigation as per the applicable laws,

| 1ules v regulations available guidelines,

15.

V-
i T,.

Widening and strengthening of existing + Taking mcasures of mitigation as per the applicable laws,
roads and construction of new roads. | inler and iegulation and available guidelines.

———
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S. No. Activity _'!— Description
I €O B (2) '. B 3

16. | Undertaking other activities related to I Regulated as per the applicable laws.
tourism like flying over the Eco-
sensitive Zone area by hot air balloon,
helicopter, drones, Microlites, etc. !

17. Protection of hill slopes and river banks. | Regulated as per the applicable laws.

18. Movement of vehicular traffic at night. Regulated for commercial purpose under applicable laws.

19. Ongoing agriculture and horticulture | Permitied as per the applicable laws for use of locals.
practices by local communities along
with dairies, dairy farming, aquaculture
and fisheries.

20. Establishment of large-scale | Regulated (except otherwise provided) as per the applicable
commercial livestock and poultry farms | laws except for meeting local needs.
by firms, corporate and companies.

21, Discharge of treated waste water or | The discharge of treated waste water or effluents shall be
effluents in natural water bodies or land | avoided to enter into the water bodies and efforts shall be
area. made for recycle and reuse of treated waste water. Otherwise

the discharge of treated waste water or effluent shall be
regulated as per the applicable laws.

22. Commercial extraction of surface and | Regulated as per the applicable laws.
ground water.

23, Solid waste management. Regulated as per the applicable laws.

24. Introduction of exotic species. Regulated as per the applicable laws.

25. Eco-tourism. Regulated ag per the applicable laws.

26. Use of polythene bags. Regulated as per the applicable laws.

27. Commercial sign boards and hoardings. | Regulated as per the applicable laws.

28. Open Well, Borewell, etc. for | Regulated as per the applicable laws.
agriculture and other usages.

C. Promoted Activities

29 Rain water harvesting. Shall be actively promoted.

30. Organic farming. Shall be actively promoted.

3L Adoption of green technology for all | Shall be actively promoted.
activities.

32. Cottage industries including village | Shall be actively promoted.
artisans, etc. o

33, Use of renewable energy and fuels. Bio-gas. solar light ete. shall be actively promoted.

34, Agro-Forestry. | Shall be actively promoted.

| 35 Plantation of Horticulture and Herbals. !_Shall be actively promoted.
i

36. Use of eco-friendly transport. : Sha!l b actively promoted.

37 Skill Development, | Shall be ncively promoted.

38. Restoration of degraded land/ forests/ ‘ Shall be actively promoted.
habitat. 1 _

39. Environmental awareness. .r Shali be actively promoted.
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5. Monitoring Committee for Monitoring the Eco-sensitive Zone Notification.- For effective monitoring of the
provisions of this notification under sub-section (3) of section 3 of the Environment (Protection) Act, 1986, the
Central G .rrnmen* hereby ¢ e-stitutes a Mc: - wing Committer, comprising of the llowing, nan iy:-

S.N. Constituent of the Monitoring Committee Designation
1 District Collector Rajsamand o o Chairman, ex officio
(i) One representative of Non-Governmental Organisation working in the field | Member;

of environment to be nominated by the Government of Rajasthan for a term
of one year in each case

(iit) One expert in the area of ecology and environment to be nominated by the | Member;
Government of Rajasthan for a term of one year in each case
(iv) | An expert in Biodiversity to be nominated by the State Government Member;
) District level officers of the Public Works Depariment Rajsamand Member;
(vi) District level officers of the Town Planning Department Rajsamand Member;
(vii) Regional Officer, Rajasthan State Pollution Control Board, Bhilwara ; Member;
(viil) | Deputy Conservator of Forest Pali/Udaipur Member;
(ix) Sub Divisional Officer Kumbhalgarh/Desuri/Bali/Gogunda Member;
(x) Deputy Conservator of Forests (Wild Life), Rajsamand Member-Secretary.

6. Terms of reference. — (1) The Monitoring Committee shall monitor the compliance of the provisions of this
notification.

(2) The tenure of the Monitoring conumittee shall be for three years or till the re-constitution of the new
Committee by the State Government and subsequently the Monitoring Committee shall be constituted by the
State Government.

(3) The activities that are covered in the Schedule to the notification of the Government of India in the erstwhile
Ministry of Environment and Forests number S.0. 1533 (E), dated the 14™ September, 2006, and are falling
in the Eco-sensitive Zone, except for the prohibited activities as specified in the Table under paragraph 4
thereof, shall be scrutinised by the Monitoring Committee based on the actual site-specific conditions and
referred to the Central Government in the Ministry of Environment, Forest and Climate Change for prior
environmental clearances under the provisions of the said notification.

(4) The activities that are not covered in the Schedule to the notification of the Government of India in the
erstwhile Ministry of Environment and Forest number S.0. 1533 (E). dated the 14™ September, 2006 and are
falling in the Eco-sensitive Zone, except for the prohibited activities as specified in the Table under
paragraph 4 thereof, shall be scrutinised by the Monitoring Committee based on the actual site-specific
conditions and referred to the concerned regulatory authorities.

(5) The Member-Secretary of the Monitoring Committee or the concerned Deputy Commissioner(s) shall be
competent to file complaints under section 19 of the Environment Act, against any person who contravenes
the provisions of this notification.

(6) The Monitoring Committee may invite representatives or experts from concerned Departments,
representatives from industry associations or concerned stakeholders to assist in its deliberations depending
on the requirements on issue to issue basis.

(7) The Monitoring Committee shall submit the annual action taken report of its activities as on the 31% March of

every year by the 30™ June of that year to the Chizf Wildl,fs Warden in the State as per proforma appended at
Annexure V.

(8) The Central Government in the Ministry of Environisent, Forest and Climate Change may give such
directions, as it deems fit, to the Monitoring Conmittee for effective discharge of its functions.

7. The Central Government and State Government may specify additional measures, if any, for giving effect to
provisions of this notification.

8. The provisions of this notification shall be subject to the orders, if any passed or to be passed by the Hon’ble
Supreme Court of India or High Court or the National Green Tribunal.

{F. No. 25/08/2020-ESZ]
DR. SATISH C. GARKOTI, Scientist ‘G’
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ANNEXURE-1

BOUNDARY DESCRIPTION OF KUMBIIALGARHK WILDLIFE SANCTUARY IN THE STATE

RAJASTHAN
East: Eastern boundary of Reserve Forest of Bhim and Kumbhalgrah Ranges.
West: Western boundary of Reserve Forest of Sadri and Desuri Ranges.

North: Diwer-Kot road.

South: Southern boundary of Padarada and Bijapur Forest Blocks of Kumbhalgarh and Sadri Ranges.

BOUNDARY DESCRIPTION ECO-SEN=ITIVE ZONE AROUND KUMBHALGARH WILDLIFE
SANCTUARY :™ THE STATE RAJASTHAN

Kumbhalgarh Wildlife sanctuary Eco-Sensitive Zone covers the area on the periphery of the Sanctuary, that
falls within of 5.00 kilometres from the boundary of the Kumbhalgarh Sanctuary except: In north portion where the
boundary of Sanctuary is common with the Raoli Todgarh Sanctuary the Eco-sensitive Zone will be Zero and on the

western boundary of the Sanctuary around the mwunicipal limits of Sadri town the Eco-sensitive Zone will be 500
meters from the Sanctuary.
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ANNEXURE- ITA
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ANNEXURE- IIB

LANDUSE ¥ .P OF ECO-SENSITIVE ZON*' -7 ¥ U" "@HALGARH WILDLIFE SANCTUARY ALONG
WITH LATITUDE AND LONGITUDE OF PROMINENT LOCATIONS

Land Use Map of Kumbhalgarh ESZ & Sanctuary
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ANNEXURE-III

TABLE A: wEO- COORLINATES OF PROMINENT L4:.. . .ONS OF KUMBHALGAK i WILDLIFE

SANCTUARY
Sr. No. Identification of Prominent Points L(.)cati‘on/ Latitude Longitude

Direction DD | MM SEC | DD | MM SEC

1 W“dlclie;;‘;;“gz;zfy}{a°h North 73 | 48 | 3039 |25 | 34 | 1247
2 Diver kot Road North-East 73 48 9.80 25 25 59.08
3 River Line East 73 46 9.29 25 22 47.26
4 River Line oot 73 42 2.59 25 21 0.75
5 Valley  East 73 44 27.05 25 22 8.37
6 Valley East 73 43 7.28 25 21 24.40
7 Valley East 73 39 52.26 25 17 45.69
8 Rupnagar Link Road East 73 39 6.26 25 15 5.85
9 Charbhja Desuri SH-16 Raod East 73 38 59.21 25 14 31.34
10 Valley East 73 39 9.62 25 15 31.78
11 Valley East 73 37 51.67 25 10 16.28
12 Kila Kumbbhalgarh Raod East 73 34 38.31 25 8 22.23
13 Valley East -South 73 30 41.60 25 6 46.89
14 Udaipur Rankpur Raod East -South 73 26 37.94 25 4 7.54
15 Bhokhara Kura Van path South 73 22 59.10 24 59 30.25
16 Mithri River West 73 20 32.66 24 56 23.25
17 Mithri River West 73 19 26.72 25 3 7.90
18 Mithri DAM West 73 19 10.07 25 4 9.75
19 Kanteshwar Mahadev Mandir Raod West 73 20 53.15 25 6 28.06
20 Ranakpur DAM West 73 28 42.76 25 8 3.44
21 Nanwaliya DAM West 73 28 1.88 25 7 53.3
22 Parshuram Madev Temple Road West 73 29 39.43 25 9 55.28
23 Seli DAM West 73 34 38.6 25 14 48.12
24 Desuri Charbhuja Sh-16 Road West 73 35 28.56 25 16 5.35
25 Sumer Mahakaleshwar Raod West-North 73 36 16.27 25 19 15.48
26 Kot Diwer Road West-North | 73 43 48.63 25 25 10.94

TABLE B: GEO-COORDINATES OF PROMINENT LOCATIONS OF ECO-SENSITIVE ZONE

Point No. Longitude Latitude
i 73 25 2807 25 10 45.56
2 73 27 5421 ! 25 13 3.64
3 73 30 36 38 25 15 28.43
4 73 32 i5.09 | 25 16 32.90
5 73 33 25.i0 25 18 34.19
6 73 33 3512 | 25 20 49.25
7 73 35 | 2887 | 25 2 21.74
» 8 73 37 2706} 25 24 39.61
9| 73 38 | 523 25 26 46.36
10 73 41, s;:8! 25 27 9.44
11 7 441 aass 25 28 | 21.50
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12 73 43| 5934 25 27 5.30
13 73 4 tr ey 25 27 1
14 73 2| 5118 25 26 1.46
15 73 431 5085 25 25 8.50
16 73 48! 1500 25 25 57.51
17 73 48 18.91 25 26 5.32
18 73 48 30.66 25 26 14.44
19 73 48 3557 25 26 12.68
20 73 48 33.99 25 26 2.16
21 73 48 36.62 25 26 0.58
22 73 48 32,59 25 25 43.39
23 73 48 45.74 25 25 33.40
24 73 47 3138 25 24 26,57
25 73 47 2472 25 22 16,43
26 73 49 | 8.26 25 21 56.05
27 73 46 | 26.40 25 19 19.19
28 73 44 36.10 25 18 58.92
29 73 43 1.37 25 18 2.93
30 73 43 0.71 25 16 36.85
31 73 41 58.92 25 13 50.23
32 73 41 13.97 25 8 5.67
33 73 38 34.10 25 7 20.92
34 73 35 44.10 25 4 45.71
35 73 33 8.34 25 4 36.92
36 73 26 25,02 24 59 49.72
37 73 26 48.72 24 58 1.09
38 73 25 29.35 24 55 49.06
39 73 22 43.53 24 52 5.42
40 73 13 35.89 24 49 8.93
41 73 14 54.57 24 49 58.45
42 73 13 58.87 2 52 52,12
43 73 15 44.94 24 55 6.76
44 73 12 37.08 24 57 3.47
45 73 10 59.90 24 59 52.33
46 73 11 50.78 25 2 26.23
47 73 15 5.35 25 4 18.75
a8 73 16 472 25 5 21.49
49 73 19 39.31 25 9 9.34
50 73 22| 5434 25 9 49.11
51 73 25 30.80 25 3 1143
52 73 30 3948 25 12 2270
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ANNEXURE-IV

LisT OF VILLAES COMING UNDER ECO-..... -t .1+ .. £ONE OF KUMBHALGARH WILDLIFE
SANCTUARY ALONG WITH GEO-COORDINATES

Distance
. . from
o, | Village Name Tehsil District | Smctuary | Latituge(y | LoREitude Remark
{kilomeler) (E)
1 2 3 4 5 6 7 8
1 Kotada Kumbhalgarh | Rajsamand 0.0 25°06'26.3" 73°30'50.6"
2 Pokariya Kumbhalgarh | Rajsamand 0.0 25°06'50.0" | 73°31'12.8" a‘lf:gei‘f{";g%"‘adi
3 Dudaliya Kumbhalgarh | Rajsamand 0.10 25°05'51.0" | 73°31'06.1" ﬁf:g;gﬁﬁ:ﬂ;“
4 Vardada Kumbhalgarh | Rajsamand 0.30 25°05'58.3" 73°31'53.0"
Kalthana Kumbhalgarh | Rajsamand 0.40 25°05'44.1" 73°31'11.4"
Jaitaran Kumbhalgarh | Rajsamand 1.50 25°03'29.5" 73°30'42.4"
7 Pipana Kumbhalgarh | Rajsamand 5.00 25°02'01.8" 73°29'38.1"
Sanduko ka guda Kumbhalgarh | Rajsamand 5.00 25°04'14.2" 73°33'01.6"
9 Udawad Kumbhalgarh | Rajsamand 0.10 25°07'11.8" 73°32'20.9"
10 Siyan Kumbhalgarh | Rajsamand 1.00 25°05'33.9" 73°32'46.1"
11 Oglaat Kumbhalgarh | Rajsamand 0.10 25007'15.8" | 73°32'57.4" ﬁ:ggi‘:ﬁiﬁ;f‘
12 Kamboda Kumbhalgarh | Rajsamand 0.60 25°0649.4" | 73°3331.1"
13 Aaretaki bhagal Kumbhalgarh | Rajsamand 0.10 25°07'50.0" 73°34'17.0"
14 Kadiyan Kumbhalgarh | Rajsamand 0.50 25°06'28.9" 73°34'25.4"
15 | Qila Kumbhalgarh | Kumbhalgarh | Rajsamand 0.00 25°08'51.9" | 73°34'57.3"
16 Bheed ki bhagal Kumbhalgarh | Rajsamand 0.20 25°07'31.4" 73°35'35.3"
17 Kelwada Kumbhalgarh | Rajsamand 0.50 25°07'29.4" 73°36'13.0"
18 Sarjela Kumbhalgarh | Rajsamand 4.50 25°05'01.7" | 73°35'30.1"
19 Anthado ki bhagal | Kumbhalgarh | Rajsamand 1.00 25°05'33.8" | 73°33'51.8"
20 Humerpal Kumbhalgarh | Rajsamand 4.00 25°06'05.2" 73°36'19.8"
21 Taladari Kumbhalgarh | Rajsamand 5.00 25°05'42.0" 73°36'46.3"
22 Gaamdi Kumbhalgarh | Rajsamand 5.00 25°05727.7" 73°36'37.0"
23 Melawadi Kumbhalgarh | Rajsamand 4.50 25°05'58.4" 73°36'57.3"
24 |  Bhagal Cantt | Kumbhalgarh | Rajsamand 2.50 25°07'00.0" | 73°36'30.2" Qﬁf;ﬁffi‘l%‘l in
25 | Kanakikibhagal | Kumbhalgarh | Rajsamand 2.50 25°06'55.3" | 73°36'34.8" /v\irne:g:{(c;ﬁ/iiii in
26 Khairan Kumbhalgarh | Rajsamand 4.00 25°06'45.3" 73°37'16.2"
27 Koti ki bhagal | Kumbhalgarh | Rajsamand 2.50 25°07'13.8" | 73°37'06.3" f‘lrlf:g:;fell‘i‘ii]‘; in
28 Balvaas Kumbhalgarh | Rajsamand 400 25°07'14.2" 73°37'30.6"
29 Naya kheda Kumbhalgarh | Rajsamand 0.10 25°10'00.1" | 73°36'30.6" Zﬁffgf’gﬂi'fﬁd in
30 Suja ka leva Kumbhalgarh | Rajsamand 0.50 25°09'12.6" | 73°3645.9" ’V"ig’f:gei‘;;;j:fd in
31 | Hawikibhagl | Kombbalgarh | Rejsomond | 150 25°09'01.6" | 73°36'59.3" ﬁiflj’:g;’g“,’:r‘fd in
32 Ganwar Kumbhalgarh | Rajsamard | 0.50 25°08'26.5" 73°36'46.5"
. ' ’ L . Area inclgded in
33 Dasno ki bhagal Kumbhalgarh | Rajsamand ! 250G 25°08125.2" 73°38'32.7" | village majera.
N
34 | Kadecho ki bhagal | Kumbhalgarh Rajsan'u:vij! 29 2500824.6" | 73°38'14.1" f/ﬁf:g::g:g:: in
35 Majera Kumbhalgarh | Rajsamard .'-_.‘\."C- 25°07'54.3" 1 73°37'46.9"
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36 Oladar Kumbhalgarh | Rajsamand 4,00 25°07'46.6" | 73°3828.4"
37 { Rupjikagude | Kunibulyrh | Rejsarma .. 2.50 25°08'49.3" | 73°38'54.5" :j;;;ge';ljc':;’ i
38 Bhimji kaguda | Kumbhalgarh | Rajsamand 2.50 25°08'9.2" | 73°3¢11.8" | /A included in
village majera.
39 Odvadiya Kumbhalgarh | Rajsamand 3.00 25°08'16.0" | 73°3g4z7+ | Aree included in
village majera.
i ] anRIN O oagine v | Area included in
40 Chadana ki bhagal Kumbhalgarh Ra]sariland 3.50 25°08'00.9 73°39'05.7 willsige: Olaclbeir
] ; snRIAS M oagra (v | Area included in
41 Bhagat talai Kumbhalgarh | Rajsamand 2.50 25°08'45.7 73°39'73.1 village Majera.
42 Dhola ki oad Kumbhalgarh | Rajsamand 1.50 25°10'02.9" | 73°40'19.4"
; opRIS S qu aee o o | Area included in
43 Pavana Kumbhalgarh | Rajsamand 5.00 25°08'55.8 7311491 village Richhed.
Area included in
44 Theli ki talav Kumbhalgarh | Rajsamand 1.50 25°10'54.00 | 73°4025.5 | Vidage Thurawad.
45 Thuravad Kumbhalgarh | Rajsamand 1.50 25°11'49.5" | 73°40'35.5" i
46 Natha ji ka guda Kumbhalgarh | Rajsamand 1.50 25°12'32.7" | 73°40'42.7"
47 Ricched Kumbhalgarh | Rajsamend 4.50 25°11'46.0" 73%42'32.3"
48 Nadeva Kumbhalgarh | Rajsamand 450 2501123.8" | 730414g v | Arca included in
village Thurawad,
: ; g o P . | Area included in
49 Bhojela Kumbhalgarh ( Rajsamand 3.00 25°12'41.8 73°4129.9 village Thurawad.
Area included in
50 Kharvdo ki machi Kumbhalgarh | Rajsamand 4.50 25°12'26.9" 73°42'27.6" | village
Jheelwada.
Area included in
51 Hakariya ki bhagal | Kumbhalgarh | Rajsamand 2.00 25°13'04.0" 73°40'15.4" | village
Jheelwada.
Area included in
52 Bohda ki bhagal Kumbhalgarh | Rajsamand 0.60 25°13'20.1" | 73°39'27.8" | village
Jheelwada.
Area included in
53 Lolera ki bhagal Kumbhalgarh | Rajsarnand 2.00 25°14'49.0" | 73°40'53.1" | village manavto
ka guda.
54 Jhilwada Kumbhalgarh | Rajsamand 2.00 25°13"35.8" 73°40'28.2"
55 Mewadiya Kumbhalgarh | Rajsamand 4.00 25°1341.3" 73°41'39.6"
56 Manavto ki guda i Kumbhalgarh | Rajsamand 1.50 25°14'03.6" | 73°39'32.5"
57 Hata ji ka guda Kumbhalgarth | Rajsamand 2.00 25°14°25.2" | 73°40'10.8"
58 Lower Ghatda Kumbhalgarh | Rajsamand 0.30 25°15'11.5" | 73°39'59.7"
59 Upper Ghatda Kumbhalgarh | Rajsamand 0.30 25°15'44.8" | 73°39'58.9"
60 Rupnagar Kumbhalgarh | Rajsamand 0.00 25°16'59.4" | 73°40'39.7"
61 Chaarbhuja Kumbhalgarh | Rajsamand 4.80 25°15'09.7" | 73°41726.2"
Area included in
62 | Sakariyo ki bhagal | Kumbhalgarh | Rajsamand 1.00 25°16'01.8" | 73°40'10.8" | village manavio
ka guda
I Area included in
63 Vagunda Kumbhalgarh | Rajsamand 1.50 25°16'07.1" 73°40'39.7" | village lower
gathda,
Area included in
64 Anvali ki bhagal Kumbhalgarh | Rajsamand 1.00 25°15'40.6" 73°40'30.0" | village lower
|_gathda.
65 Puthiya Kumbhalgarh | Rajsamand f 0.50 25°17'15.7" | 73°40'29.7"
66 Kasaar Kumbhalgarh | Rajsainaud L 2.00 25°17'17.8" | 73°41'19.0"
67 Lor Kumbhalgarh | Rajsamaxd | 4.08 25°18'09.7" | 73°43'50.9"
68 Dhanyaka Kumbhalgarh | Rajsamand 1 4.00 25°16'51.0" | 73°42'35.6"
69 | Dhanyaka ki bhagal | Kumbhalgarh | Rajsamen? | 430 25°1647.4" | 7304252, | Area included in

village dhanyka.
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70 Kaka ji ki bhagal Kumbhalgarh | Rajsamand .| 25°18'03.5" 73°40'57.8"
71 | Thorakibhagal | Kumbhalgarh | Rapsr-i - 50 M osergnaye | 73egyq7ge | Arca included in
e village puthiya.
72 Sevantri Kumbhalgarh | Rajsamand | 1.50 25°18'25.3" 73°40'36.8"
73 Kheda Kumbhalgarh | Rajsamand 250 25°18'53.7" 73°41'51.6"
74 Saathiya Kumbhalgarh | Rajsamand 4.50 25°17'48.2" 73°43'26.5"
75 | Devlikibhagal | Kumbhalgarh | Rajsamand |  4.50 25°1730.1" | 73°4326.9" f,\l’l‘f;g:;ﬂ‘tﬁ;i in
; - —
76 Ghaar talai Kumbhalgarh | Rajsamand {  1.00 25°31'47.5% | 73°46'11.3" ﬁ:g:gg:ﬁfm m
77 Jaambu ka talab Kumbhalgarh | Rajsamand | 1.50 25°1920.0" 73°41'36.3"
78 Koyla Kumbhaigarh | Rajsamand 0.5 25°19'52.2" 73°4124.9"
. ) 3-50 [ 1 n o 1 "
79 Saras ka guda Kumbhalgarh | Rajsamand Kuribhalgarh 25°18'56.7 73°43'05.9
80 Thoriya vaas Kumbhalgarh | Rajsamand 5.00 25°1823.5" 73°44'39.5"
81 Kharni Kheda Kumbhalgarh | Rajsamand | 4.00 25°18'59.4" 73°46'02.5"
' N T -
8 | Bheclokitalai | Kumbhalgarh | Rajsamand | 1.00 25°2000.4" | 73°42101.7" ﬁllf:ge‘nla‘;?:d n
83 | Bheelokibhagal | Kumbhalgarh | Rajsamand L 1.00 25°2014.1" | 73°42'10.7" ﬁf:g;’;gl‘;‘llzd n
84 Dhelodiya Kumbhalgarh | Rajsamand ! 3.50 25°1926.6" 73°44'48,7"
85 Umarvaas Kumbhalgarh | Rajsamand 1.00 25°2023.9" 73°43'02.1"
g | Babramanokd |y tearh | Rajsamand 200 25020'11.5" | 73043168 | Arca included in
bhagal village Umarvaas.
87 | Pipaliyakibhagal | Kumbhalgarh | Rajsamand 1.50 25°19'51.4" | 73°43'04.9" i‘lﬁf:gem&;‘:ffa;;‘
88 Mava ka guda Kumbhalgarh | Rajsamand 2.00 25°2028.6" | 73°43'50.8" ﬁﬁf:g;’gggffm‘;’
89 Tejo ka guda Kumbhalgarh | Rajsamand 0.50 25°21'18.3" | 73°43'59.4" a‘lfg‘gé‘}j}giﬂa‘s“
90 Bori Kumbhalgarh | Rajsamand 2350 25°20'18.2" | 73°45'10.8"
91 Kankariya Kumbhalgarh | Rajsamand 3.50 25°19'59.0" 73°45'53.1"
92 Bansa Kumbhalgarh | Rajsamand 1.50 25°21'04.7" 73°45'54.1"
93 Kitela Kumbhalgarh | Rajsamand 4.00 25°20'07.2" | 73°46'32.5"
94 Kesaguda Kumbhalgarh | Rajsamand 0.10 25921'56.2" | 73°4602.7" xf:ge“{jﬁgffq::‘
95 Babaji kiaasan | Kumbhalgath | Rajsaniand 1.00 25°22'19.1" | 73°47'52.8" arl‘fjg;‘gg‘gffa;:
9% | Devdokaguda | Kumbhalgarh | Rajsamand .50 25°21'01.0" | 73°47'52.1" ﬁf:ge"{j}ﬁgffa;;‘
97 Aasan Kumbhalgarh | Rajsamand 0.96 ) 25°22'19.0" 73°46'33.6"
98 Darada Kumbbhalgarh | Rajsamand | 060 25°22'44.0" 73°46'36.8"
Area included in
99 Bhagawanpura Kumbhalgarh | Rajsamand 0.00 25°24'06.4" | 73°45'35.9" | village Bassi
[ darada.
100 Mada ki basst Kumbhalgarh | Rajsamand 1 056 25°24'07.8" 73°47'13.9"
101 Halela Kumbhalgarh | Rajsamand 2.50 25°23'34.4" 73°48'18.0"
Area included in
102 Bhagal Kumbhalgarh | Rajsamana ALK 25°23'26.5" 73°48'24.0" | village Bassi
! o darada
103 Nardas Guda Kumbhalgarh Rajsamand;'l 250 25°24'30.0" 73°49'00.5"
104 | Dodiyon ka kheda Kumbhalgarh | Rajsamand L_ 550 25724'00.3" 73°49'53.3"
105 Tapala ka kheda Kumbhalgarh | Rajsarn;and _i 400 25°2324.5" 73°50'39.9"
106 Tokra Kumbbalgarh | Rajsamard i 250 25°2428.5" | 73°51'51.4"
| Area included in
107 Sukhoi Kumbhalgarh | Rajsamand | 150 25°23'46.3" 73°51'51.4" | village Nardas ka
S S guda.
108 Peeprelu Kumbhalgarh | Rajsamaiu l L0 25°24'53.0" | 73°47'36.5"

Lo
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109 Kheda Jassa Kumbhalgarh Rajsamg;id 0.10 25°25'11.4" 73°46'03.2"
110 Satpaliya Kombhalgarh | Rajsamand @ 0.00 25025257 | 73°4531.5° »'f:g;‘;,‘fpr::’g A
111 Deever Kumbhalgarh Rajsame_nd_r 0.30 25925'37.5" | 73°48'54.0"
112 Mota ki Gudar Kumbhalgarh | Rajsamand 3.50 25°25'01.2" | 73°50'03.2"
113 Ratnaguda Kumbhalgarh | Rajsamand 4.00 25°25'07.4" | 73°51'26.8"
114 Dhedhbara Kumbhalgarh | Rejsamand 4.50 25°24727.8" | 73°49'51.0" Qﬁ:sé’g::ffd in,
115 Futiya Kumbhalgarh | Rajsamand 0.30 25°25'34.0" | 73°48'13.2" ﬁ;:g:g:ﬂg:d in
116 Kharni Tekri Desuri Paii 0.00 25°11'31.4" | 73°34'53.3" | in sanctuary area
117 | Muchala Mahavir Desuri Pali 0.00 25°12'01.0" | 73°3337.6" | in sanctuary area
118 | Guda Bhop Singh Desuri Pali 0.50 25°13'00.1" | 73°33'51.3"
119 Ghaneraav Desuri Pali 2.00 25°14'15.7" | 73°32109.0"
120 Dudapura Desuri Pali 5.00 25°14'56.3" | 73°3126.0"
121 Joba Desuri Pali 1.00 25°1238.7" | 73°30'15.3"
122 |  Guda Sutharan Desuri Pali 5.00 25°12'55.5" | 73°28'50.9"
123 Desuri Desuri Pali 2.00 25°16'34.2" | 73°34'03.9"
124 Laapi Desuri Pali 1.00 25°18'47.9" | 73°35'42.4"
125 Aneva Desuri Pali 4.00 25°20'04.0" | 73°33'54.9"
126 Virampura Desuri Pali 4.50 25°16'33.2" | 73°32147.3"
127 Mandpur Desuri Pali 5.00 25°2040.6" | 73°34'48.7"
128 Kolar Desuri Pali 1.00 25°24'50.6" | 73°39'53.3"
129 Magar Talaav Desuri Pali 1.00 25°24'27.0" | 73°39'264"
130 Kankalvaas Desuri Pali 0.50 25°22'42.3" | 73°40'28.6"
131 Baagol Desuri Pali 1.00 2522'50.4" | 73°3849.1"
132 Vardiya Desuri Pali 150 25°22'50.7" | 73°37'54.6"
133 Ganthi Desuri Pali 1.00 25°22'04.7" | 73°37'55.0"
134 Daylana Khurd Desuri Pali 3.50 25°23'10.8" | 73°3701.6"
135 | Ravaton ka Guda Desuri Pali 3.00 25°2228.1" | 7303641 3" "?’ﬂ']’:g;;}:ﬂl «d in
136 | Guda Aaskaran Desuri Pali 150 25°21'07.9" | 73°37'11.0"
137 Teekhi Dhani Desuri Pali 3.50 25°21'238" | 73°35'37.9"
138 | Devdo ka Guda Desuri Pali 2.50 25°23'302" | 73°38'14.1"
139 Sumer Desuri Pali 0.00 25°19'53.1" | 73°37'09.2"
B Village in Tehsil
140 Bansor Desuri Pali 3.00 25°2021.8" | 73°44'336" ga‘;";' i{j ““]‘,igg::
Tadgarh WLS
141 |  Uman ka Baire Desuri Pali 4.00 25°2725.3" | 73°43'47.8"
142 Guda Gopinath Desuri Pali 4.00 25°27'17.9" | 73°42'36.2"
143 Sansari Desuri Pali 3.00 2592838.3" | 73°42'15.3"
144 | Kot Solankiyan Desuri Pali 2.50 25°25'35.2" | 73°42'00.9"
145 Saanmriyan Desuri Pali 0.50 25°25'05.1" | 73°43'08.8"
146 Naya Gaon Desuri Pali 250 25°26'21.9" | 73°40'36.4"
147 Khasvi Desuri Pali | 3.00 25°26'11.4" | 73°39'47.2"
148 ggﬂig;::: Desuri pali - {i*_ o3 25°24'07.4" | 73°42'03.7"
149 Guda Kityan Desuri Pah i 100 25°24'30.3" | 73°42722.0°
150 | GudaKalaa Desuri Pai | 150 25°2534.4" | 73°4034.3"
151 Sevato ka Bera Bali P_:t'_l o Tl o E,Fn 25°08'10.3" 73°26'21.1" | in sanctuary area
152 |  KunniBavadi Bali Pa booas 25°09280" | 73°28312" | ’:;{f:g;“sﬂggfld I
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153 Dhaani Bali Pali | 100 '%:r 25°09'12.1" | 73°2800.1" | ATee included in
. R [ village Sadari _{
154 Rajpura Bali v 100 ] 25°1024.5" | 73°2849.7"
155 Joba Bali Pali | 1.00 25°1239.3" | 73°30'14.9"
156 Mediya Bali Pali 050 25°0004.5" | 73°2742,0n | Ared included in
village Sadari
157 Jaton ka Guda Bali Pali 3.00 25°12'01.6" | 73°28'52.1"
158 Mandigarh Bali Pali 0.50 25°11724.8" | 73°30'14.7"
159 Bhadaras Bali Pali 2.50 25°10'15.3" | 73°25'56.2"
160 Saadadi Bali Pali 2.50 25°1102.2" | 73°27'17.0"
161 | Sutharon ka Gudha ! Bali Pali 4.50 25°12'49.6" | 73°28'58 ("
162 |  Jaaton ka Darda Bali Pali 0.50 25010117.4" | 730274720 | At included in
village Sadari
163 Goriya Bali Pali 0.50 25°08'10.3" | 73°2621.1"
. . Area included in
] o ] " o [l n
164 Pavatiya Bali Pali 0.50 25°0928.0" | 73°28312" | i Cht o
; : ongt " on g1 + | Area included in
165 Ronwada Bali Pali 0.50 257081103 | 73°26211" | o T nd
166 Pipala Bali Pali 0.50 25°09728.0" | 73°28'31.2"
167 Dhiga Pipla Bali Pali 0.50 25908110.3" | 7302621, | Area included in
village Peepla
168 Radiya Bali Pali 0.50 25°0028.0" | 7302g31pv | Arce included in
villageSewari
169 Kundaal Bali Pali 0.50 25°08'10.3" | 73°26'21.1"
170 Korvaa Bali Pali 0.50 25°0928.0" | 73°28'31.2"
171 Junabeda Bali Pali 1.50 25008'103" | 73026721, 1n | Axea included in
{ villageBera
] . -
172 Rela Bali Pali | 200 2590928.0" | 73028310 | Area included in
village Bhatund
173 Chota Guda Bali Pali 2.00 25°08'10.3" | 73026721, | Area included in
village Padarla
174 Bada Guda Bali Pali 2.50 25909728.0" | 73028312+ | Area included in
village Padarla
175 Saadada Bali Pali 2.50 25%08'10.3" | 73°26'21.1¢ | AArea included in
village Latara
176 Malari Bali Pali 2.50 25°09'28.0" | 73°28'31.2"
177 Bhadras Bali Pali 25.00 25008'10.3" | 73°26121,1n | Area included in
village Sadari
178 Bedi Bali Pali 3.00 25°0028.0" | 7302813120 | Area included in
village Bera
179 | Rup sagar ki Bhagal Bali Pali 3.00 25°0810.3" | 7302611 | Area included in
_ village Bera
. . . oA AN ovaint An | Area included in
180 Kopni Bali Pali 3.00 25°09280" | 73728312 | g ) nd
181 Bhadund Bali Pali 3.00 25°08'10.3" | 73°26'21.1"
182 Beejapur Bali Pali 3.00 25°0928.0" | 73°28'31.2"
183 Paadrala Bali Pali 390 25°08'10.3" | 73°2621.1"
184 Sevadi Bali Pali | 3.0 25°09'28.0" | 73°28'31.2"
185 Latada Bali Pali T 3.00 25°08'10.3" 73°26'21.1"
: Area included in
186 Biliya Bali Pali 1 %iw 25°09'28.0" | 73°28'31.2" | village Shiv
i _ Talab
187 Mirgeshwar Bali Pal: } 350 25°08'10.3" | 73°2621.1"
188 Patawa Bali Pa  + £00 25°09128.0" | 73°28'31.2"
i T N A
189 Karnawa Bali Pali | 40% 25908'10.3" | 73°2601,1n | Aed included in
S village Lunawa
190 | Sirviyo ka Gudha Bali Paii | 450 25°0928.0" | 73028312+ | ATca included in
b village Sewari
191 Lunava Bali Paii 1, a0 25°08'10.3" | 73°2621.1"
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it e X - — i omom 1 an | Area included in
192 Kripa kll Bhagal Bali Pai 5.00 25°09'28.0" 73°28'31.2 -sllage Bera
193 Beaa Bali Pea 5.00 25°08'10.3" 73°26'21.1"
194 Barva Bali Pali 5.00 25°09'28.0" 73°28'31.2"
195 Kadech Gogunda Udaipur 0.50 24°51'16.3" | 73°1737.4"
196 Richbara Gogunda Udaipur 0.5¢ 24°51'49.9" 73°18'16.8"
; : ; e evaiag an | Area included in
197 Pipalsari Gogunda Udaipur 0.50 24°53'34.7 73°19'49.3 illiss padtinds,
198 Chitrawas Gogunda Udaipur 0.50 24°53'02.7" | 73°20'06.7"
199 Hayla Gogunda Udaipur 0.50 24°53'45.8" 73°21'01.9"
206 | Balabera Gogunda Udaipur 0.50 2454138 | 73021389 | Ared included in
village padrada.
201 Barwadi Gogunda Udsipur 0.50 24°5634.7" | 730222770 | “Area included in
village padrada.
202 Mecthibor Gogunda Udaipur 0.50 25°03'14.7% | 73°2607.9v | Ared included in
village magga.
. . ST—— o + | Area included in
203 Sakriya Gogunda Udaipur 0.50 24°51'39.9 73°19'08.5 village padiade;
204 Bhamrawad Gogunda Udaipur 0.50 24°53136.8" | 73°19:50.1" | A iclile m
village padrada.
; occng 1 onaicn v | Area included in
205 | Mamadev(Umarnaa) Gogunda Udaipur 0.50 24°55'36.1 73°22'59.3 | ittags U
206 Godara Gogmda Udaipis 0.50 24°5730.4" | 73°23:09,9 | Area included in
village Sayara.
207 Jwara ka wala Gogunda Udaipur 0.50 24°50'04.4" | 73°2407.8" | Area included in
village Sayara.
208 Newar Gogunda Udsipur 0.50 240593400 | 7302321 6" | Arcd included in
village Sayara.
i Bt 1 T ooai4n av | ATEd included in
209 Chawdawas Gogunda Udaipur 0.50 25°00'11.7 73°24'42 .4 willagie bopkhas.
210 Baukhada Gogunda Udaipur 0.50 24°00'45.7" | 73°24'31.0"
211 Magga Gogunda Udaipur 0.50 24°02'37.2" | 73°25'58.5"
Gfg, EPRLONRERS Gogunda | Udaipur 0.50 25°03'54.2" | 73°2751 0 | Ared included in
Dudani village vaagda,
213 Rathodo ka Guda Gogunda Udaipur 0.50 25°03'47.4" | 73°28723.1"
214 | Bagarh ke fale Gogunda Udaipur 0.50 25°03'54.8" | 73°28'35.7+ | Area included in
village vaagda.
. ST . + | Area included in
215 Bhanpura ke fale Gogunda Udaipur 0.50 25°03'11.4 73°28'39.6 village bhanpur,
216 Barawali Gogunda Udaipur 1.00 24°53'34.8" 73°21'24.6"
217 Tokri Gogunda Udaipur 1.00 25°04'04.8" | 73°29'0.3" | Ared included in
village bhanpur.
3 Area included in
'} Q. " " (-] 1 "
218 Kyarakhet Gogunda Udaipur 2.00 24°51'12.7 73°18'49.4 villgs kndech.
219 Peeprana Gogunda Udaipur 2.00 24°52'48 6" 73°20'36.7"
220 Umarnaa Gogunda Udaipur 2.00 24°55'16.7" | 73°23'30.0"
221 |  Raavo ka Sayra Gogunda Udaipur 2.00 24°585.2" | 7302511670 | Arca included in
village Sayara.
222 Kaamba Gogunda Udaipur 2.00 25°02'44.5" | 73°27'42.1"
H el W o971 W Area included in
223 Vaalra Gogunda Udaipur 2.50 24°56'19.3 73923'14.5 village Sameda.
. . " . Area included in
224 Koviya Gogunda Udaipur 2.50 25°01'42.8 73°26'46.3" ilTiae Dhdana
225 Saayra Gogunda Udaipur | 250 24°58'50.1" | 73°25'08.0"
. b 059179 91 oyqice | Area included in
226 Palaa Gogunda Uda]pur_ 300 24°52132.2 73°20'56.0 village padrada.
227 Padrada Gogunda Udaipur 3.00 24°54'11.9" | 73°24'15.2"
228 Semad Gogunda Udapur ! 3.00 24°56'29.9" 73°24'27.9"
229 Mandaar Gogunda Udaipar | 3.00 24°5721.1" | 73°24'49.0"
. —. : ", ) S T « | Area included in
L230 Charavo ka Gudf._.“— _Gogund&:h i fgal?_.. ; 0{- J__:ffff_,_ 73°25'28.6 | village semad. |
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231 Khakhrakhuna Gogunda Udaipur | 2.00 J 24°51'14.1" | 73°2021.9"
232 Jorma Gogunda Trdaipui | 5.0 25°00'43.7" 73°25'51.4"
Savi Can —, N : _N_T o1 " on ',.—‘ Area included in
233 Beejlayi Gogunda Udaipur i 300 25°01'28.6 73°27'02.0 village Dhikoda.
234 Bhanpura Gogunda Udaipur ' 3.00 25°02'41.0" 73°25'18.0"
235 Meerakhet Gogunda Udaipur | 3.50 240513927 | 73°20049.g» | Area included in
village padrada.
236 Visma Gogunda Udaipur 3.50 24°54'41.6" | 73°24'16.5"
237 Sanchali Gogunda Udaipur 3.50 24°55'49.3" | 73°24'33.8"
238 | Jhaalo ka Kalwana Gogunda Udaipur 3.50 24°58'02.4" | 73°25'57.0"
A . Area included in
o e x -] | n "O’) ) n N "
239 | Keringjil» Duda Gogunda Udaipur 3.50 25°00'16.7 73°25'13.0 village Singhada.
. . sATINA O onng on | Area included in
240 Parmaro ka Guda Gogunda Udaipur 3.50 25°01'00.8 73°27'01.9 village Singhada
241 |  Saamro ka Guda Gogunda Udaipur 3.50 25002062 | 73°28722.3+ | Area included in
village Singhada
242 Raavach Gogunda Udaipur 4.00 25°50'35.6" | 73°19'56.4"
. Area included in
') 0. ! i o + n
£3 Velukhet Gogunda Udaipur 4.00 24°50'56.7 73°20'35.4 village kadech.
244 |  Devdo ka Guda Gogunda Udaipur 4.00 240550937 | 7302449 g» | Area included in
village Umarana.
245 Bateri Gogunda Udaipur 4.00 24°59'19.5" | 73°25'50.0"
246 Singhada Gogunda Udaipur 4.00 24°59'59.5" | 73°25'35.1"
247 Diyaan Gogunda Udaipur 4.00 25°00221.3" | 73°26'57.7"
248 Dhikoda Gogunda Udaipur 4.00 25°00'55.3" | 73°27'15.5"
249 Ganaawal Gogunda Udaipur | 4.00 25°0021.4" 73°3029.7"
250 Kurwala Gogunda Udaipwr | 5.00 24°5128.9" | 73022019 | Area included in
village padrada.
251 Saamal Gogunda Udaipur 5.00 24°52'55.2" 73°24'18.8"
252 Kamol Gogunda Udaipur 5.00 24°54'35.3" | 73°24'54.4"
253 Kanji ka Guda Gogunda Udaipur 500 24°56'40.4" 73°25'37.7"
254 Jogiyo ka Guda Gogunda Udaipur 5.00 24°57'03.1" | 73°26'02.9"
255 | Brahmano ka Guda Gogunda Udaipur 5.00 24°59'01.3" 73°26'02.3"
X 1 o1t " 09 Q! n Area included in
256 | Modavaton ka Guda Gogunda Udaipur 5.00 25°01'12.2 73°28'20.1 village Bookhada.
Area included in
257 Chaampa ki Naal Gogunda Udaipur 5.00 24°49'55.4" 73°15'34.8" | village
. koylavaav.
| Area included in
258 Aamba Khaadra Gogunda Udaipur | 5.00 24°47'17.0" 73°16'41.5" | village
| koylavaav.
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THE GAZETTEpF*@ g(TRAORDlNARY [PART 1I—SEC. 3(ii)]

ANNEXURE -V

Performa of Action Taken Report:-

1.

2
3.
4

Number and date of meetings.
Minntes of the meetings: (mention noteworthy points. Attach minutes of the meeting as separate Annexure).
Status of preparation of Zonal Master Plan including Tourism Master Plan.

Summary of cases dealt with rectification of error apparent on face of land record (Eco-sensitive Zone wise).
Details may be attached as Annexure.

Summary of cases scrutinised for activilies covered sooer the Environment Impact Assessment Notification,
2006 (Details may be attached as separate Annexure).

Summary of cases scrutinised for activities not covered under the Environment Impact Assessment
Notification, 2006 (Details may be attached as separate Annexure).

Summary of complaints lodged under section 19 of the Environment (Protection) Act, 1986.

Any other matter of importance.
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Ministry of Environment, Forest and Climate Change ™
(EST-Division;)

Indira Paryavaran Bhawan,
Jorbagh Road, Aliganj,
New Delhi- 110 003

Aot
Dated: A October, 2020

T

To,

The PCCF (WL) & Chief Wildlife Warden,
Aranya Bhawan, Jhalana Doongri,
Malviya Nagar, Jaipur-302005.

Email id: cwiw.raj@gmail.com

Subject:~ Draft Notification $.0. No. 1960 (E) dt. 18.06.2020 for
declaring Eco-Sensitive Zene around Kumbhalgarh Wildlife
Sanctuary, in the State of Rajasthan - reg.

Sir,

Please find enclosed copies of representations on the Draft Notification
S.0. No. 1960 (E) dt. 18.06.2020 for deciaring Eco-Sensitive Zone around
Kumbhalgarh Wildlife Sanctuary, in the State of Rajasthan.

2. It is requested to provide views/comments of Govt. of Rajasthan on
above representation to this Ministry at the earliest.

Yours faithfully,

a ,1’0
Encl:-As above & eﬂjﬂ W\

¢}
(Pr. Vée(r%u Joon)
Scientist-'D’
Telefax: 011-24695315(0)
Email id: veenu.joon@nic.in

~
I'd

-roiaed from eOffice by FRIVAMVADA BAGARIA, Cons ¥8)- ESZ. CONSULTANT. MOERCC on 04/05/2023 12:41 PM
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MISUTES OF 43" MEETING OF TEE FY?ERT COMMITTEE N ECO-

SENSITIVE ZONE (ESZ) HELD ©ON 2011.2020 THROUGH VIDEO
CONFERENCING.

The 43" Meeting of the Expert Committee on Eco-sensitive Zone was held under the
Chairmanship of Shri Ravi Agrawal, Additional Secretary, Ministry of Environment, Forest

and Climate Change on 20% November, 2020 through Video Conferencing. The list of
participants is annexed at Annexure, At the - set, Chairman of the Committee welcomed the
Expert Members, and participants from the States/UT of Karnataka, Arunachal Pradesh,
Tripura, Tamil Nadu, Madhya Pradesh, West Bengal, Kerala, Jammu and Kashmir,
Maharashtra and Rajasthan. Following 14 proposals of draft Eco-sensitive Zone notifications
and others were taken up viz.:

II:e:'n State/UT IProtected Area Status
1. Kamataka Yadagalli - Chinkara Wildlife Eseli Propasal
Sanctuary

Arunachal T ;
2 Ipradesh Kane Wildlife Sanctuary IRe-notified fresh proposal

IArunachal o Revised proposal received

: S
> [Pradesh camlang Wiclie Sacmary from State Government
) Sepahijala Sanctuary (include
% {Hipum Clouded Leopard Nafional Park) [T Froposal
. Satyamangalam  Tiger Reserve,[Revised proposal received
i 1 ,

= [lemul Nad Tamil Nadu from State Government
6. [Tamil Nadu Mukurthi National Park, Tamil Nadu [Under draft stage

Madhya Kahna National Park and Phen ;
7. pradesh TI—— [Re-notlﬁed fresh proposal
8. [West Bengal JBethuadhari Wildlife Sancturay hfnder draft stage
9. [Kerala IMathikettan Wildlife Snctuary Re-notified fresh proposal
10. [Kerala Shendurney Wildlife Sanctuary Re-notified fresh proposal
11. [Kerala Mangalvanam Bird Sanctuary Re-notified fresh proposal

Jammu and| _. e
12. K ashmir Hirapora Wildlife Sanctuary rFresh Proposal
13. Maharashtra  |[KaranjaSohol Wildlife Sanctuary  [Fresh Proposal
14, Rajasthan Kumbhalgarh Wildlife Sanctuary  [Fresh Proposal

The deliberations held and the decisions taken are as under:
Item No. 1: ESZ around Yadagalli Chinkara Wiidlife Sanctuary, Karnataka.

The draft ESZ notification for declaration of ESZ around Yadagalli Chinkara Wildhfe
Sanctuary was published on 15" June, 2020 for soeking public comments. The salient
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features of the draft Eco-sensitive Zone (ES7) are as follows:

Area of Protected Area : 96.3621 sq km
Proposed ESZ area : 70.72 sq ki
Proposed Extent : 100 meters to 1.0 kilometre
2. The PCCF, Government of Karnataka made a presentation before the Expert

Committee. It was informed that the Yadahalli Chinkara Wildlife Sanctuary is situated in
Bagalakot district and does not fall in the Western Ghe.., eSA. The proposed ESZ comprises
of 22 villages with an extent varying from 100 meters to 1.0 km around the boundary of the
Sanctuary. The 100 metres ESZ extent is on the North-Western direction, where it joins the
town. It was stated that prominent fauna in the Sanctuary are the Bonnet Macaque, common
langur, leopard, jungle cat, small Indian civet, common mongoose, siriped hyena, wolf,
jackal, Indian fox, etc

2 The Committee raised the issue whether 100 m ESZ extent at certain section is good
enough in so far as man animal conflict is concemed. To this it was stated by the State
Government representatives that with a good management plan and strategy, option to address
man animal conflict is the only available option left in this case as a major town adjoins the
sanciuary. The representative of the State Governunent also justified that the decision was
taken by the State Government after detail public consultation at Gram Panchayat level. The
Committee noted the observation of the State Government but requested that more areas in
the ESZ may be added, as in its present form of the drafi notification only few activities are in
the prohibited list and most activities are under regulated activities.

4. The State Government representative also sought few corrections in the draft
notification at SL. Nos. 10, 14, 25 of Para 4 and removal of the ‘remarks’ column at Annex-
IV etc. The Committee duly noted the request of the State Government and decided that
appropriate changes will be made in the Notification. The Committee however decided that
the State Government may like to submit the corrections in track change mode for ease of
verification by the Secretariat before finalizing the draft notification. The State Government
representative agreed that the same will be furnished in a week’s time.

5. The Committee noted that the proposed Monitoring Committee comprises of a
member of the Legislative Assembly as one of the member, which is not the usual practice.
To this the representatives of the State Government agreed that the same may be deleted.

6. The public comments received by the Central / State Governments have been duly
considered and do not insist any change in the draft notification.

B Bused on the deliberations held, the Committec agreed that the draft notification may
be finalized subject to submission of the above clirification/information as noted in the
preceding paias.

63
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Iterz No. 2: ESZ around Kane Wildlife Sapctaary ‘. runachal Pradesh.

The draft notification for declaration of ESZ around Kane Wildlife Sanctuary was re-

notified on 9™ June, 2020 for seeking public comments. The salient features of the draft Eco-
sensitive Zone (ESZ) are as follows:

Area of PA : 31.0sgkm
Proposed ESZ area @ 6.8302 sq km
Proposed Extent : 0.05 kms to 0.50 kms

2. A presentation was made by the PCCF (WL&BD), Government of Arunachal Pradesh,
before the Expert Committee. It was informed that Kane Wildlife Sanctuary is located in
Lower Siang district of Arunachal Pradesh and is home to species like leopard, wild dogs,
Asian elephant (Elephus maximus), Asiatic Wild Dog (Cuon alpinus). It also abodes rich
floral diversity.

3. The Committee sought justification on the 0.05 km ESZ extent from the State
Government representative, who stated that the surrounding areas including Sanctuary are
community front land and the topography of the area is highly undulating and mountainous
leaving very little scope of a larger ESZ extent. It was also stated that the community opposes
inclusion of the community front land in the ESZ and in recent times are even demanding de-
notification of the Protected Area.

4. It was noted that no comments have been received on the draft notification.
5. Based on the deliberations held, the Committee agreed that the draft notification may
be finalized.

Item No. 3: ESZ around Kamlang Wildlife Sanctuary, Arunachal Pradesh.

The draft ESZ notification for declaration of ESZ around Kamlang Wildlife Sanctuary

was re-notified on 215" May, 2018 and has expired on 19.05.2020. A revised draft for re-
notification was received, the salient features of which are as follows:

Area of Protected Area : 783.0sqkm
Proposed ESZ area : 117.0 sqkm
Proposed Extent . 0to 5.0 Km (Zero extent

of ESZ towards South direction is due to border with
Namdaphia TR)

2. A presentation was made by the PCCF (WL&BD), Government of Arunachal Pradesh
before the Expert Committee. It was informed that the proposal was eatlier considered in two
ESZ meeting and the Committee had suggested for inclusion of more ESZ area incorporating
the reserve forests. The State Government h-wever could not abide with the suggestions and

B
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the validity of the draft notification expired on 19.05.2020. A revised proposal was thereafter
recerved.

3. The representative of NTCA informed that State Government proposes ESZ only in
the Eastern direction of the Protected Area and the Southern direction berders the Namdapha
Tiger Reserve. The Committee deliberated the issue and decided that the State Government
shall examine inclusion of ESZ extent on the North and West direction of the Sanctuary and
submit the same to the Ministry. The representative of the State agreed that revised proposal
for the Kamlang Wildlife Sanctuary with poss’.... =xtension of ESZ in the North and West
direction will be submitting in two weeks’ time.

4. Based on the deliberations held, the Committee agreed that the draft notification may
be re-published subject to incorporation of the ESZ extent in the North and West direction as
agreed by the State Government representative.

Item No. 4: ESZ around Sepahijala Sanctuary (including Clouded
Leopard National Park), in Tripura.

The draft ESZ notification for declaration of ESZ around Sepahijala Sanctuary
(including Clouded Leopard National Park) was published on 24h Juiy, 2020. The salient
features of the draft Eco-sensitive Zone (ESZ) are as follows:

Area of Protected Area : 18.54 sq km
Proposed ESZ area : 3.12sqkm
Proposed Extent : 10 m in North, North-west,
West & South to 50 m in the
East.

2. A presentation was made by the PCCF & CWLW, Government of Tripura before the

Expert Committee. It was stated that Sepahijala Wildlife Sanctuary was declared on 2nd
September, 1987 comprising an area of 18.53 sq. km. Within the core area of the sanctuary,

an area of 5.08 sq. km. was declared as, Clonded Leopard National Park on 24 January,
2008, which comprises the core area ie 5.08 sq. km of Sepahijala Wildlife Sanctuary.
Therefore, declaration of ESZ separately for Clouded Leopard NP is not necessary. It was
stated that the Protected Area is the home of primate species which are under Schedule-I &
Schedule-II of Wildlife Protection Act, 1972 and other species such as Clouded Leopard,
Porcupine, Leopard Cat, etc.

3. It was also stated that at present there is heavy pressure from the local public on this
Sanctuary for their livelihood and areas surrounding the Protected Area has large human
habitations. The Committee observed that a 10-50 m SZ extent with such high diversity of
Schedule-1 species appears on the lower side. Te this the State Government representative
made a clarification that the area / elevation is roilinz hill terrain type and adjoining areas are
mostly owned by private land owners and therefore et much scope is left for extension of the
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ESZ area It was also stated that geographic:'ly, Tr'sura state is characterised by hill areas
interspersed with small valley covering approximately /4% forest cover and there is absolute
scarcity of land available for non-forestry purpose. It was further reiterated that most areas
surrounding the Protected Area are under private land with large habitations and the need for
local development and livelihood needs for such areas are immense considering the terrain.
The State Government representative therefore requested that 10 to 50 meters ESZ extent has
been proposed after public consultation.

4. It was noted that no comments have been received on the draft notification. Based on
the deliberations held, the Committee agreed that the draft notification may be finalized.

Item No. 5: ESZ around Satyamangalam Tiger Reserve, Tamil Nadu.

The draft notification for declaration of EZS around Satyamangalam Tiger Reserve

was published on 315t May, 2019. The salient features of the draft Eco-sensitive Zone (ESZ)
are as follows:

Area of Protected Area ¢ 1411.6094 sq. km
Proposed ESZ area : 187.603 sg. km
Proposed Extent : Zeroto 1.0 kms
2, A presentation was made by the Additional Principal Chief Conservator of Forests

(Wildlife), Government of Tamil Nadu before the Expert Committee. It was informed that the
ESZ around Satyamangalam Tiger Reserve form an integral part of Nilgiris Biosphere
Reserve and is located in the junction of the two states. It does not form a part of Western
Ghats ESA. It was also informed that this item was also discussed during the 37® Meeting of
the Expert Committee, wherein the State Government was advised to explore inclusion of
more areas towards South-Eastern boundary of Protected Area in the ESZ and to furnish a
revised proposal. The proposal has been revised accordingly and the total ESZ area on the
instant revised proposal now stands at 209.4634 sq km, with an extent of zero to 1.0 kms
consisting of 29 villages. The zero extent is due to the fact that it adjoins Biligiri Rangaswamy
Temple Tiger Reserve and MM Hills WLS in the State of Karnataka on the northern side. On
the South West side is the Mudumalai Tiger Reserve and on the Western Side is the Bandipur
Tiger Reserve in Karnataka. It was also stated that with the revision now made the gap of less
than 1 km in the south-eastern side has filled.

3. The public comments received by the Central / State Governments have been duly
considered and it was noted that it does not insist any change in the draft notification. Based
on the deliberations held, the Committee agreed that the draft notification may be finalized.

Item No. 6: ESZ aronnd Mukurthi Natienal Park, Tamil Nadu.

The proposal for declaration of ESZ around Mukurthi National Park was taken up for
consideration by the Expert Committee. %!aiz Government representative informed that

oA -
.-



£%

166

Mukurthi National Park is located in Kundah taluk of Nilgiris District in tamil Nadu. The
salient features of thc Eco-sensitive Zone (ESZ) progposai are as follows:

Area of PA : 78.46 sq km
Proposed ESZ area  : 0 (zero) sq. km
Proposed Extent . 0 (zero) kms
2. A presentation was made by the Additional Principal Chief Conservator of Forests

(Wildlife), Government of Tamil Nadu teiore the Expert Committee. The representative of
the State Government informed that the Mukurthi National Park is home to Nilgiri Tarh
(Hemitragous hylocrius and the National Park also forms the catchment areas of Bhavani
River. It was stated that the western boundary of the Mukurthi National Park is bound by
Silent Valley National Park and New Amarambalam Reserved Forests and therefore already a
high degree of protection as per existing statutes are in vogue. That this New Amarambalam
Reserved Forests is also under active consideration for declaration as a Protected Area. It was
further stated that the eastern side of the Mukurthi National Park adjoins extensive Reserve
Forests in Nilgiris Division.

4, The Committee observed that zero extent ESZ is a meaningless exercise and in case
there are adjoining R.F/Forests, the same may forim part of the BESZ. After detail deliberation,
the Committee decided that zero extant ESZ all around is unacceptable and recommended
that the State Government shall revise its proposal by including reserve forest in the ESZ
appropriately and resubmit.

Item No. 7: Kanha National Park and Phen Sanctuary Madhya Pradesh.

The draft notification for declaration of ESZ around Kanha National Park and Phen

Sanctuary was published on 24™ July, 2020. The Kanha Tiger Reserve comprises of Kanha
National Park (940 kms), and the Phen Wildlife Sanctuary (110-74 km?2), a separate protected
area unit under the administrative control of the Tiger Reserve. While the Tiger Reserve is
located in the Mandla and Balaghat districts of Madhya Pradesh, the Phen WLS is located in
Mandla District of M.P. The salient features of the Eco-sensitive Zone (ESZ) proposal are as
follows:

Area of Protected Area : 1050.74 sq km
Proposed ESZ area : 1217.684 sq km
Proposed Extent . zero to 30 kms (zero extent is

due to interstate boundary)

2. The Filed Director, Kanha National Park mude a presentation before the Expert
Commiittee. It was informed that boundaries of the Kanha NP and Phen WLS form the inter-
state boundary between Madhya Pradesh and Chattisgarh, with a total length of 49.25 kms
and 6.11 kms respectively. That the secosensitive zones of the Kanha NP and Phen WLS
extend upto 2 ki from the boundary of these two Peutciied Areas along with the entire buffer
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zone of the Kanha Tiger Reserve. It was also informed that the National Park is an important
landscape for tiger population and one of the firest wildlife protected areas in the country.
The Phen Wildlife Sanctuary on the other hand is a high potential wildlife area of smaller
extent and forms part of core-buffer corrider and Kanha-Achanakmar ecological connectivity.
The representative of the State Government also staied that the zero extent of ESZ was
proposed in the North-Western side of the Protected Area where it borders Chhattisgarh state.

3. Representative of NTCA cited that the proposal in the present form mav be accepted
but a member expressed that perhaps there may also be the possibility of extension of ESZ
extent towards Dindori corridor. To this the State Government representative clarified that a
very large area has already been covered in the ESZ with extent upto 30 km the buffer area of
the Protected Area has already been included in the ESZ. The Government of Madhya
Pradesh has suggested for certain factual and typographical corrections in the draft

notification. The MoEF&CC has acknowledged this and assured Committee for doing
needful.

4. The public comments received by the Central / State Governments have been duly
considered and it was noted that it does not insist any change in the draft notification. Based
on the deliberations held, the Committee agreed that the draft notification may be finalized.

Item No. 8: ESZ around Bethuadhari Wildlife Sanctuary, West Bengal.

The proposal for declaration of ESZ around Bethuadhari Wildlife Sanctuary, which is
presently in a preliminary draft stage was taken up. The Bethuadhari WLS was notified in
1993 and is located in Nadia district of West Bengal. The salient features of the Eco-sensitive
Zone (ESZ) proposed by the State Government are as follows:

Area of Protected Area : 0.6686 sq km
Proposed ESZ area : 0.32217 sqg ki
Proposed extent of ESZ @ 5 m in the North to 100

m on other sides.

2, A presentation was made by the Conservator of Forests, Wildlife (Hq), Government of
West Bengal before the Expert Committee. It was informed that major species found in the
Sanctuary are Spotted Deer, Black Naked hare, Common Langur, Mongoose, Palm Civet,
Jackal, Jungle Cat, etc. It was further informed that agriculture is the major occupation and
livelihood of the people residing around the Sanctuary.

3. The representative of the State Go-=rnment stated that the proposal for 5 m uniform
ESZ extent (ESZ area of 0.20 sq km) was aizo discussed during pre-draft stage in the 30
Meeting of the Expert Committee, and it was suggested that the ESZ may be extended beyond

5 m. The present revision entails ESZ extent ranging from 5 m to 100 m and the 5 m extent of
ESZ is not possible for revision as the Nationai Highwizy abuts at this juncture.
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4, The Committee deliberated and decided that in view of the fact that the area of the
Protected Arcw itself is very small and therc scem no viabie alternative for further extension of
the ESZ the revised extent of ESZ as preseried now by the State may be considered.

5. Based on the deliberations held, the Committee agreed that a draft notification may
be published..

Item No.9: ESZ around Mathikettan Shela National Park, Kerala

The draft notification for declaration of ESZ around Mathikettan Shola National Park
was re-notified and published on 13™ August, 2020 for seeking public comments. The salient

features of the draft Eco-sensitive Zone (ESZ) are as follows:

Area of Protected Area (PA) : 12.82 sq km

Proposed ESZ area : 17.5sqkm

Proposed Extent . 0 (zero) to 1.0 kilometre (zero extent of ESA in the
North East and Eastern boundary being due to
the interstate boundary with Tamil Nadu State)

2. A presentation was made by the Wildiife Warden Munnar, Government of Kerala
before the Expert Committee. It was informed that Mathikettan Shola National Park is located
in Udumbanchola Taluk of Idukki District in the state of Kerala. The National Park is the
abode of several endemic species of flora and fauna such as Nilgiri langur, Nilgiri marten,
Andrographis affinis, Rungia laeta, Strobilanthes anamallaica, Strobilanthes andersonii,
Strobilanthes gracilis etc. The National Park is also a part of the proposed Western Ghats
ESA.

3. The Committee enquired about the possibility of inclusion of parts of Elephant
corridor, that seem to traverse from/near the Protected Area. To this, the state government
representatives stated that the wildlife corrider is located about 3.0 kms from the Protected
Area and therefore is not practical to include the area as part of ESZ. The state Government
agreed to submit a detailed clarification on its inability to include part of the Elephant
/wildlife corridor in the ESZ. In light of the explunation by the State Government, the
Committee requested that the State Governmen: to submit a wildlife (Elephant) conservation
plan focused on elephant. The state Government rep:esentatives agreed that the same will be
submitted in a weeks ' time.

4. The Committee noted that the proposed Monitoring Committee comprises of a
member of the Legislative Assembly as one of the member, which is not the usual practice.
To this the representatives of the state Governmwent agreed that the same may be deleted.

5. The public comments received by the Cenmral / State Governments have been duly

considered and do not insist any change in th= dra®t noutication.
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6. Based on the deliberations held, the Commiitee agreed that the draft notificatior. may
be finalized subject to submission of the above clariication/information.

Item No.10: ESZ around Shendurney Wildlife Sanctuary, Kerala

The draft notification for declaration of ESZ around Shendurney Wildlife Sanctuary

was re-notified and published on 24™ August, 2020 for seeking public comments. The salient
features of the draft Eco-sensitive Zone (ESZ) are as follows:

Area of PA : 172.403 sq km
Proposed ESZ area : 116.457 sqkm
Proposed Extent . 0 (zero) to 6.50 kms (zero extend in north-east, east

and south-east side of the Sanctuary is a shared boundary
with Kalakkad Mundanthurai Tiger Reserve and Nellai
Wildlife Sanctuary of Tamil Nadu, which are Protected

Areas and hence these sides are taken as Zero Eco-sensitive
Zone)

2, A presentation was made by the Wildlife Warden Munnar, Government of Kerala,
before the Expert Committee. It was informed that major fauna in the Shendurney Wildlife
Sanctuary located in Kollam District in the State of Kerala are Bonnet macaque, lion-tailed
macaque, leopard, leopard cat, common palm civet, Nilgiri marten, ruddy mongoose, brown
mongoose, etc. It was further informed that the sanctuary is also a part of the proposed
Western Ghats ESA.

3.  The state Government representatives requested the Committee for few changes in the
area of ESZ by way of exclusion of 5.23 sq.km areas and restricting the total area of the ESZ
at 111.228 sq km. It was stated that the request for reduction of 5.23 sq. ki is necessary as
densely populated area in Kulathupuzha village need to be excluded. The Committee
deliberated the issue and decided that the request of the state Government can be agreed
subject to inclusion of additional areas such as reserve forest or forest area under the ESZ.
The representative of the state Government agreed to this and clarified that revised proposal
will be sent in a week’s time.

4, The Committee during the course of deliberation of the proposal as contained in the
draft notification, noted that the Monitoring Committee comprise of a member of the
Legislative Assembly as one of the member, which is not the usual practice. To this the
representatives of the state Government agreed that the same may be deleted.

5. The public comments received by the Central / State Governments have been duly
considered and do not insist any change in the draft notification.

6. Based on the deliberations held, the Committee agreed that the draft notification may
be finalized subject to submission of the abo« innctusion of forests area.
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Item Mo.11: ESZ around Mangaiavans:n Biru Lanctaary, Kerala

The draft ESZ re-notification around Mangaiavanam Bird Sanctuary was published on

7t September, 2020 for seeking public comments. The salient features of the draft Eco-
sensitive Zone (ESZ) are as follows:

Area of PA : 0.0274 sg. km
Proposed ESZ arta 0.53 sq. kau
Proposed Extent : 0 (zero) to 1.0 km (Zero extent of

ESZ in south west
boundaries ave due to the fact that it borders with very
old buildings of Kerala High Court and CMFRI)

2. A presentation was made by the PCCF {(WL) Forest Department, Government of
Kerala. It was informed that the Bird Sanctuary is on a tidal wetland. The avifuana of the
Sanctuary are large cormorant, little cormorant. darter, grey heron, purple heron, pond heron,
cattle egret, large egret, smaller median egret, little egret, night heron etc.

3. The representative of the State Government requested for exclusion of 0.016 sq. km (4
acres), in areas which are part of the land own by Cochin Port Trust, which has been
earmarked for their developmental needs. The Committee deliberated on the matter and
agreed to the request of State Government.

4, The Committee during the course of deliberation of the proposal as contained in the
draft notification, noted that the Monitoring Committee comprises of a member of the
Legislative Assembly and a Corporation Councilor, as members, which is not the usual

practice. To this the representatives of the state Government agreed that the same may be
deleted.

5. The public comments received by the Central / State Governments have been duly
considered and do not insist any change in the draft notification.

6. Based on the deliberations held, the Committee agreed that the draft notification may
be finalized.

Item No. 12: ESZ around Hirpora Wildiife Sanctuary, Jammu & Kashmir.

The draft notification for declaration of b5/ arcund Hirpora Wildlife Sanctuary was

published on ot June 2020 for seeking public comments. The salient features of the draft
Eco-Sensitive Zone (ESZ) are as follows:

Areca of PA : 341.25square kilomeires
Proposed ESZ area : 4490 square xitineties
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Proposed Ex!.nt : Zero to 1 kilometre (zero cxtent
towards norti-ecstern side as this stretch of area falls on the
fringe of Hirpora village and towards Jammu and Kashmir
province boundary due to presence of Tata Kutti Wildlife
sanctuary)

S A presentation was made by the Regional Wildlife Warden, Government of Jammu &
Kashmir before the Expert Committee. It was informed that the Hirpora Wildlife Sanctuary is
a part of the Pirpanjal Mountain Range and is adjacent to TI'ata Kutti Wildlife Sanctuary
towards the zero extent. The Sanctuary has vast vegetative covers which provide an ideal
habitat for mammal and other faunal species. Some of the rare, endangered and threatened
species present in the protected area are markhor (near threatened), Kashmir musk deer
(endangered), common leopard (vulnerable), Himalayan griffon vulture (near threatened),
bearded vulture (near threatened), Kashmir flycatcher (vulnerable).

3. The Committee during the course of the deliberation observed that the boundary of
the adjoining Tata Kutti Wildlife Sanctuary that seem to touch the inter-provincial border,
shall be clearly marked / delineated on the map, as the same has not been reflected in the
draft proposal submitted by the UT administration. The Committee also observed that
possibility of inclusion of some area in ESZ towards Hirapura village can still be explored
and the UT administration shall furnish information on this. In case, so a revised proposal
shall be submitted in a week’s time and in case, there is no such possibility a clarification to

this effect shall be furnished in a weeks' time. The representative of the UT administration
noted the observation and stated that the same will be done.

4, The representative of UT administration also requested for slight modification in the
proposed Monitoring Committee by way of amending the Wildlife Warden, Shopian as
Member- Secretary, in the proposed final Notification. The Committee agreed to this.

5.  The public comments received by the Central / State Governments have been duly
considered and it was noted that it does not insist any change in the draft notification. Based

on the deliberations held, the Committee agreed that the draft notification may be finalized.

6. The information / clarification sought including revised draft ESZ notification with
ESZ boundary delineated has been subsequently furnished and are in order.

Item No. 13: ESZ around Karanja Sohol Blackbuck Wildlife Sanctuary, Maharashtra

The draft notification for declaration of E%Z around Karanja Sohol Blackbuck Wildlife

Sanctuary was published on 9™ June 2020 for seeking public comments. The salient features
of the draft Eco-Sensitive Zone (ESZ) Notitication are as follows:

Area of PA :18.321 gq b
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Proposed ESZ area  :24.7375 sc km
Proposed Extunt - Zzro to 1.5 kilometres. (Zero extent of
Eco-Sensitive Zune has heen proposed towards the Northern
part of the Sanctuary near Gut No. 17 and 18 of Gangapur
Village and Gut No. 39 of Kamathwada Village considering the
absence of any ecologically important habitat and presence of
agricultural fields on that fringe of the Sanctuary).

2. A presenia:ion was made by the Chief Conservator of Forests, Yawatinal, Government
of Maharashtra before the Expert Committee. 1t was informed that the area has very high
faunal and floral diversity, with about 18 species of mammals, about 48 species of reptiles and
many species of amphibian. The flora of this area is represented by “Southern tropical Dry-
Deciduous forests” including species such as Hanuman langur, jungle cat, common
mongoose, striped hyena, wolf, fulvous fruit bat, three striped palm squirrel, Indian field
mice, common house rat, bandicoot rat, Indian porcupine etc.

3. Representative of the State Government stated that the zero extent has been proposed
towards the Northern portion of the Sanctuary near Gut No.17 and 18 of Gangapur village and
Gut No. 39 of Kamathwada village considering the absence of any ecological important
habitat on that fringe of the sanctuary and ibe agriculiural land adjoin thereof. The Committee
noted the same and agreed that the same may be accepted.

4. The public comments received by the Central / State Governments have been duly
considered and it was noted that it does not insist any change in the draft notification. Based
on the deliberations held, the Committee agreed that the draft notification may be finalized.

Item No. 14: Kumbhalgarh Wildlife Sanctuary, Rajasthan

The draft notification for declaration of ESZ around Kumbhalgarh Wildlife Sanctuary

was published on 18™ June 2020 for seeking public comments. The salient features of the

draft Eco-Sensitive Zone (ESZ) are as follows:

Area of PA :610.528 sq km
Proposed ESZ area : 1001.01 sq km
Proposed Extent : 0 (zero) to 5 kilometres (zero extent

towards the northern boundary of the Sanctuary due to common
border with the Raoli Todgarh Wildlife Sanctuary)

2. The Chief Conservator of Forests Government of Rajasthan made a presentation
before the Expert Committee and informmed that Kumbhalgarh WLS makes an ecotome
between hilly forests of Aravallis and Thar Descri sitvated in the West. That Kumbhalgarh
Hills acts as a barrier, checking eastward exiension of the Desert and the famous
Kuinbhalgarh Fort is situated atop a hill is an stiractive jourist attraction as well.
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B Representatives of the Ministry informed the Committee that the Ministry have
received many public comments/suggestions on the draft Notification for which views of the
State Government have not been received. The Committee observed that the State

Government need go through the public comments and its views need to be furnished at an
early date.

4. Based on the deliberations held, the Conunittee decided decision on finalization of the
draft notification may be deferred pending resporn-- of the State Govermment on the
issues/suggestions received from the public on the draft notification.

There being no item left the meeting ended with vote of thanks to the Chair
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No. 2‘4@620-& ANNEXURE R-1/4
Government of India

Ministry of Environment, Forest and Climate Change
(ESZ-Division)

Indira Paryavaran Bhawan,
Jorbagh Road, Aliganj,
New Delhi- 110 003

Dated: 6™ April, 2023
T0,

The PCCF (WL) & Chief Wildlife Warden,
Aranya Bhawan, Jhalana Doongri,
Malviya Nagar, Jaipur-302017.

Email id: cwlw.raj@gmail.com

Subject:- Draft Notification S.0. No. 1960 (E) dt. 18.06.2020 for
declaring Eco-Sensitive Zone around Kumbhalgarh Wildlife
Sanctuary, in the State of Rajasthan - reg.

Sir,

Regarding above mentioned subject, it is informed that after
completion of 725 days, the validity of draft notification dated 18.06.2020 has
lapsed, as per Environment (Protection) Amendment Rules, 2020.

¢ In view of above, you are requested to submit the revised proposal for
publication of re-draft to the Ministry at the earliest so as to facilitate further
necessary action in the matter.

Yours faithfully,

R I
\AeS ’i\}“-\
(Dr. Véerf@Joon)
Joint Director/Scientist-'D’

Email id: joon.veenu@nic.in
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Govemqez Oania

Ministry of Environment, Forest and Climate Change
Legal Monitoting Cell

Date: 06/04/2023
Subject: Engagement of Panel Counsel

Respected Sir,

Shri. Purushottam Sharma Tripathi (9818281595 & purushottam.st@gmail.com )

You are engaged to appear and conduct the case mentioned below for all purposes on behalf of this
Ministry till the disposal of the case ot expiry of your term of engagement or until further orders,
whichever is eatlier.

2. Details of the case are as follows:-

Courtt NGT (PB) New Delhi
Case No.: OA No. 252/2023 (PB)
Title of the Case: Bhera Lal Goyal & Ors Vs. Ministry of Environment, Forest

and Climate Change
Concerned Division of the Ministry: ESZ

Name and contact of the Divisional Head: Adv. (SK) & 011-20819351: . . .
Email ID: s.ketketta66@gov.in

Name and contact of the dealing Associate (Legal): Mr. Manish Chaturvedi
Ph. No. 8005482283

Email IID: manishchaturvedi363@gmail.com

Next Date of heating: 11/04/2023

3. This engagement is subject to the following conditions:-

i. The engagement is governed by O.M. No. 17(21)/2020-PL/NGT Dated 22.08.2022,
02.03.2023 and O.M. No. 17(21)/2017-PL/NGT on dated 01.12.2017, 07/02/2019 and
04/05/2020, Policy and Law Division, Ministry of Environment, Forest and Climate Change,
Indira Paryavaran Bhawan, New Delhi read with relevant circulars/instruct tions issued by
this Ministry from time to time.

ii. In case you are unable to attend the case for some reason, sufficient advance intimation
should be gtven to the concemed Division.

iti. To return the brdef on expity of your term/disposal of the case to the Ministry of
Environment, Forest and Climate Change, or till further orders.

iv.  To intimate the Ministry the progress of the case regularly inchuding obtaining and forwarding
cettified copy of the Order/Judgement to the concerned Division whenever necessary.

v. To appear on behalf of this Ministry in petson, and not through a junior counsel in the
matters marked to you. '

vi. The engagement is acknowledged. nibﬁ//
(Legal Monitoring Cell)

MoEF&CC, New Delhi

G 'ﬁ;ﬂ‘-Tt'{rﬁ PRE
Legal Monitoring Celi
TfeRm, @9 wd werdry ufeds e
Min.of Environment,Forest and Climate Change

et

IR TATFHTI, T8
Govt. of India, New Delhi
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